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Supreme Court

Arjun Flour Mills v. State of Odisha, (Surya Kant, C.J. and S.V.N. Bhatti, Joymalya Bagchi, N.V.
Anjaria, Arun Palli, V. Mohana and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 2332

Arjun Gopal v. Union of India, (M.M. Sundresh and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
2329

CITv. SS Group (P) Ltd., (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2326

Hiroo Hotchand Advani v. Integrated Finance Co. Ltd., (Ujjal Bhuyan and A.S. Chandurkar, JJ.),
2026 SCC OnLine SC 2328

Mangala Bhimrao Ingle v. Additional Commissioner, (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 2331

Principal Director of Income Tax v. Prakash Nimmagadda, (J.B. Pardiwala and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 2327

State of Uttarakhand v. M.C. Bhandari, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC
2330

Surinder Sabhlok v. CIT, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine SC 2333

Allahabad High Court
Abu Bakar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 40643
Rahul Kumar (Dr) v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40648
Raju v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 40645
Reeta Verma v. Union of India, (Pankaj Bhatia, J.), 2026 SCC OnLine All 40647
Teerathraj v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 40644

U.P. Rajya Sadak Parivahan Nigam v. Basant Lal, (Syed Qamar Hasan Rizvi, J.), 2026 SCC
OnLine All 40646

Andhra Pradesh High Court

Anup Kumar Satpathy v. Union of India, (Sunitha Gandham, J.), 2026 SCC OnLine AP 5222

Asmad Mohammed Shaik Sha v. State of A.P., (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC
OnLine AP 5213

Bade Tejasri v. State of A.P., (Purushottam Kumar Chintalapudi, J.), 2026 SCC OnLine AP 5212
Banavathu Devula Naik v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 5208
Chintha Chandran v. Syed Hafeez, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5205

Christian Joint Action Committee v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026
SCC OnLine AP 5220

E. Sheshirekha v. State of A.P., (K Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC OnLine AP
5207

Gade Vijaya Lakshmi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC
OnLine AP 5218

Gheesubaigari Mahammed Sab v. Collector, (Purushottam Kumar Chintalapudi, J.), 2026 SCC
OnLine AP 5201

Kolla Sambasiva Rao v. Union of India, (Ninala Jayasurya, J.), 2023 SCC OnLine AP 4662
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Kolla Sambasiva Rao v. Union of India, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.),
2023 SCC OnLine AP 4661

Kolla Sambasiva Rao v. Union of India, (Dhiraj Singh Thakur, C.J. and R Raghunandan Rao, J.),
2024 SCC OnLine AP 5975

Kolla Sambasiva Rao v. Union of India, (RNT and VN, ]J.), 2024 SCC OnLine AP 5973
Kolla Sambasiva Rao v. Union of India, (RNT and VN, J]J.), 2024 SCC OnLine AP 5974
Kolla Sambasivarao v. Union of India, (Ravi Cheemalapati, J.), 2022 SCC OnLine AP 3636

Machina Satish Kumar v. Nil, (D Ramesh and A. Hari Haranadha Sarma, JJ.), 2026 SCC OnLine
AP 5202

Metta Rama Rao v. Union of India, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP
5214

Nallapareddy Subbareddy v. Kollam Lakshmi Durga, (Venkateswarlu Nimmagadda, J.), 2026 SCC
OnLine AP 5204

Ravilla Veeraswamy Naidu v. Kondala Venkataiah, (Purushottam Kumar Chintalapudi, J.), 2026
SCC OnLine AP 5203

Rayavarapu Venkata Raghavendra Rao v. State of A.P., (Battu Devanand and A. Hari Haranadha
Sarma, JJ.), 2026 SCC OnLine AP 5215

Selam Komala Kumar v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5219

Sk. Bushra Ahmed v. State of A.P., (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP
5216

Sri Veera Venkata Satyanarayana Modem Rice Mill v. CTO Bheemavaram, (Battu Devanand,
Maheswara Rao Kuncheam and A. Hari Haranadha Sarma, JJ.), 2026 SCC OnLine AP 5221

Vallepu Ankamma Rao v. Gullapalli Mallikarjuna, (Venkateswarlu Nimmagadda, J.), 2026 SCC
OnLine AP 5206

Varre Samudra Murthy v. Inti Srinivasa Rao, (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP
5211

Vasamsetti Ramakrishna v. State A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5217
Vazeer Jan v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 5209

Veeramallu Krishna v. Chitturi Rama Krishna, (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP
5210

Bombay High Court
CIT v. Milan Kavin Parikh, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 6905

Dipti Enterprises v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine Bom
5971

Khandu Bajaba Gawande v. Deoram Bajaba Gawande, (Milind N. Jadhav, J.), 2023 SCC OnLine
Bom 3510

Kirti Kedia v. Ekta Housing (P) Ltd., (Abhay Ahuja, J.), 2024 SCC OnLine Bom 6390

Lilabai Champalal Chajjed v. State of Maharashtra, (Ravindra V. Ghuge and Y.G. Khobragade, JJ.),
2024 SCC OnLine Bom 6392

Mahindra Mangilalji Jain v. Radha Construction Co., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 6903
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Mahindra Mangilalji Jain v. Radha Construction Co., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 6904

Natwarlal Dhanjibhai Vora v. State of Maharashtra, (Nitin W. Sambre and S.G. Chapalgaonkar,
J1.), 2023 SCC OnLine Bom 3511

Nilesh Prakashrao More v. State of Maharashtra, (M.S. Sonak and Kamal Khata, JJ.), 2024 SCC
OnLine Bom 6391

Parbatsinh Dolatsinh Dodiya v. Nergish Kersi Dotiwala, (G.S. Patel and V.G. Bisht, 1J.), 2022 SCC
OnLine Bom 12192

Radha Construction Co. v. Mahindra Mangilalji Jain, (Alok Aradhe, C.J. and M.S. Karnik, J.), 2025
SCC OnLine Bom 6902

S.V.S. Securities Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine
Bom 3997

Samir N. Bhojwani v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine Bom
3713

Uttar Bhartiya Education Society v. CIT, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine
Bom 17158

Calcutta High Court
Abdul Rohit Mondal v. Purna Mondal, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18034
Abdul Shamad v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18242
Abhijit Das v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18159
Abishek Kumar Gupta v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18052

Ajit Kumar Pal v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
18213

Ajitnath Suppliers (P) Ltd. v. CIT, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC OnLine
Cal 15591

Akash Mondal, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18078

Alauddin Mondal v. State of W.B., (Tapabrata Chakraborty, A.C.J. and Atarup Banerjee, J.), 2026
SCC OnLine Cal 18173

Amaresh Debnath v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18164
Ambika Sankar Mishra, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 18090

Ambuja Realty Development Ltd. v. Officer in Charge of Excise, (Raja Basu Chowdhury, J.), 2026
SCC OnLine Cal 18196

Amtek Projects (P) Ltd. v. Shakambhari Overseas Trades (P) Ltd., (Prasenjit Biswas, J.), 2026 SCC
OnLine Cal 18055

Ananda Sarkar v. State of W.B., (Rajasekhar Mantha and Anuj Singh, JJ.), 2026 SCC OnLine Cal
18073

Anandam Banerjee v. Kolkata Municipal Corpn., (Shampa Sarkar and Arjun Ray Mukherjee, 1J.),
2026 SCC OnLine Cal 18129

Angshuman Paul Chowdhury v. Commr., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 18176

Anil Kaushik v. Sourabh Khemani, (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026
SCC OnLine Cal 18117
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Anita Roy Sarkar v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 18148

Anshuman Prakash v. CIT, (Smita Das De, J.), 2026 SCC OnLine Cal 18245

Anup Rana v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18237

Aparna Haldar v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18149

Apratim Banerjee v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 18099
Archana Banerjee v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18224
Archana Jaiswal v. Kaushik Roy, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18030
Arpita Rani Chakraborty v. Union of India, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18197
Arup Kanti Digar v. Mitali Bag, (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 18112
Ashima Halder v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18183

Ashis Kumar Mukhopadhyay v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 18229
Ashutosh Biswas v. Union of India, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18151

Asis Kumar Hazra v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18154

Asish Kumar Sarkar v. State of W.B., (Madhuresh Prasad and Partha Pratim Roy, JJ.), 2026 SCC
OnLine Cal 18169

Asit Mondal v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18233

Asok Das v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18156

Asrafunnesa Khatun v. Election commission of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 18219
Atul Prasad Mondal, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 18074

Bachchu Hazra v. State of W.B., (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal 18171
Baishakhi Sarkar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18203

Barun Goswami v. Pallab Kumar Chattopadhyay, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine
Cal 18038

Basudev Maity v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18162
Bhagirath Ghosh v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 18100
Bhaskar Rubbers, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 18069

Bholanath Kundu v. Vimali Debi, (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026 SCC
OnLine Cal 18116

Biplab Kumar Biswas v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 18101
Branch Manager v. Sumitra Bauri, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18039
Bratati Dutta v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18194

Buluyra Bibi v. Sonarul Sk., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18037

Calcutta Reality (P) Ltd. v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18147
Chhadim Ali Laskar v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18226

CIT v. Manisha Pal, (Mohd. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 18113

Commr. (CGST) v. Electrosteel Casting Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC
OnLine Cal 18054

Cube Logistics Solutions (P) Ltd. v. Paramoount Niryaat (P) Ltd., (Aniruddha Roy, J.), 2026 SCC
OnLine Cal 18121

Debdulal Jha v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18167

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967362

Dhiraj Kumar Trivedi v. Manoj Kumar Trivedi, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18108
Dilip Maity v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18212
Din Islam v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18044

Dipan Rit v. Berger Paints India Ltd., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 18058

Dream Machines v. Hdfc Bank Ltd., (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 18104

Eastern Coalfields Ltd. v. Innovicts Transporters (P) Ltd., (Shampa Sarkar and Arjun Ray Mukherjee,
JJ.), 2026 SCC OnLine Cal 18130

Eastern Coalfields Ltd. v. Innovicts Transporters (P) Ltd., (Shampa Sarkar and Arjun Ray Mukherjee,
JJ.), 2026 SCC OnLine Cal 18131

Eastern Coalfields Ltd. v. Mukesh Bhuia, (Madhureshprasad and Partha Pratim Roy, JJ.), 2026 SCC
OnLine Cal 18027

Eastern Coalfilds Ltd. v. Kumari Sukurmoni Mejhen, (Madhuresh Prasad and Partha Pratim Roy,
J1.), 2026 SCC OnLine Cal 18025

Eastern India Educational Institution v. Birla Corpn. Ltd., (Sugato Majumdar, J.), 2026 SCC OnLine
Cal 18107

Ferro Scrap Nigam Ltd. Employees Union v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC
OnLine Cal 18207

Fitwell Machineries LLP v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC
OnLine Cal 18244

Gandham Sita Ram Bhusan v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
18092

Geeta Ganesh Promoters (P) Ltd. v. Ayushi Infrarealty (P) Ltd., (Arindam Mukherjee, J.), 2026 SCC
OnLine Cal 18122

Giasuddin Khan, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18077
Gita Dey v. Tapan Jyoti Hazra, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18062

Gobinda Chandra Nath v. Dipak Nath, (Sabyasachi Bhattacharyya and Sandip Kumar De, 1J.), 2026
SCC OnLine Cal 18139

Goutam Bandyopadhyay v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine
Cal 18211

Green Energy Resources v. Joint Controller of Patents & Designs Patent Office Kolkata, (Arindam
Mukherjee, J.), 2026 SCC OnLine Cal 18128

Green View Clinic (P) Ltd. v. Biswajit Mondal, (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18065
Hafizur Rahaman, In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 18042

Himangshu Saha v. Birendra Kumar Bhaumik, (Sabyasachi Bhattacharyya and Sandip Kumar De,
JJ.), 2026 SCC OnLine Cal 18115

Hisi Soren, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18080
Imran Ahmed, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18047
Imran Ali v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18247

In the Goods of Biswanath Bhattacharya v. Namita Bhattacharjee, (Sugato Majumdar, J.), 2026 SCC
OnLine Cal 18127

Indubhusan Halder v. Enforcement Directorate, (Jay Sengupta, J.), 2026 SCC OnLine Cal 18046

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967256

Inmac Computers Ltd. v. Shezar Web Technologies (P) Ltd., (Aniruddha Roy, J.), 2026 SCC OnLine
Cal 18105

Iserve Solutions & Services (P) Ltd. v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 18177
Jayanta Halder v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18160

Jayanti Das v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18157

Jinna Sk v. State of W.B., (Rajasekhar Mantha and Anuj Singh, JJ.), 2026 SCC OnLine Cal 18070

Jinnatali Dafadar v. Dr. Debdutta Banerjee, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
18094

Jiten Das v. Jayanti Rani Mahato, (Sandip Kumar De and Sabyasachi Bhattacharyya, JI.), 2026 SCC
OnLine Cal 18140

Jiwanram Sheoduttrai Industries Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine
Cal 18202

Joy Das v. State of W.B., (Madhuresh Prasad and Partha Pratim Roy, JJ.), 2026 SCC OnLine Cal
18026

Kailash Agarwal v. Krishnakant Balkishan Laddha, (Ananya Bandyopadhyay, J.), 2026 SCC OnLine
Cal 18109

Kalachand Ghosh v. WBSEDCL, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 18143
Kamal Ch. Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18185
Kamal Naskar v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18051

Kanak Kanti Jana v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18206

Kanak Project Ltd. v. Amrita Bazar Patrika (P) Ltd., (Ananya Bandyopadhyay, J.), 2026 SCC OnLine
Cal 18125

Kantimoy Kundu Chowdhury v. Sumitra Kundu Choudhury, (Ananya Bandyopadhyay, J.), 2026 SCC
OnLine Cal 18126

Kartick Das v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18191

Karur Vysya Bank Ltd. v. Lakshman Prasad Agarwal, (Sandip Kumar De and Sabyasachi
Bhattacharyya, JJ.), 2026 SCC OnLine Cal 18119

Kaushik Sen v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 18093

Kedarnath Prasad v. Security & Exchange Board of India, (Ajay Kumar Gupta, J.), 2026 SCC
OnLine Cal 18098

Kingsuk Mondal v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18235

Kiran Singh v. Howrah Municipal Corpn., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal
18225

Kishore Chakraborty v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18236
Lakshman Dome v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18201
Lakshmi Guho v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18181

Lux Industries Ltd. v. Mayer & Cie. Gmbh & Co. Kg, (Aniruddha Roy, J.), 2026 SCC OnLine Cal
18124

Mahadeb Dolui, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18081
Maidul Islam, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 18043
Mamata Pal v. CIT, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 18142
Mamoni Bibi v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 18221

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967411

-10 -

Mampi Biswas v. Barun Majhi, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18064

Manik Lal Mondal v. State of W.B., (Madhuresh Prasad and Partha Pratim Roy, JJ.), 2026 SCC
OnLine Cal 18170

Matiur S.K., In re, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 18028

Milind K. Deouskar v. Dr. Anjan Dasgupta, (Tapabrata Chakraborty, A.C.J. and Atarup Banerjee, J.),
2026 SCC OnLine Cal 18239

Mohabul Islam v. State of W.B., (Arjun Ray Mukherjee, J.), 2026 SCC OnLine Cal 18248
Mohd. Alawaddin v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18082

Mohd. Arif, In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 18066
Mohd. Belal Khan v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 18215

Mohd. Rafiqul Islam v. Mohd. Mustafijur Rahaman, (Shampa Sarkar and Arjun Ray Mukherjee, 1J.),
2026 SCC OnLine Cal 18136

Mohd. Riyaz Alam v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18083
Monirul Islam v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 18091

Mou Pal v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 18144
Moumita Pal v. Ishu Pal, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18056

Mujibar Rahaman v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18204
Mumtaj Alam v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 18175

Munshi Abul Kalam v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18155
Mustak Alam v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 18199

Najrul Islam Sk v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 18180

Narayan Chandra Saha v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 18089

Nasruddin Seikh v. Monarul Molla, (Sabyasachi Bhattacharyya and Sandip Kumar De, ]J.), 2026 SCC
OnLine Cal 18138

Nayan Kumar Basak v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18184
Neha Kumar Paul v. Anamata Kumar Paul, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 18060

Nilofer Siddique Alam v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 18243

Nitai Malo, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18088

Niyati Ghosh v. Ananda Pramanick, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 18059
Nu Vista Ltd. v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 18179

Nurjamal Miya, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18085

Padmavati Tradelink Ltd. v. M.A. Leasing & Construction (P) Ltd., (Aniruddha Roy, J.), 2026 SCC
OnLine Cal 18106

Papia Ghosh v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 18227

Partha Pratim Das v. State of W.B., (Tapabrata Chakraborty, A.C.J. and Atarup Banerjee, J.), 2026
SCC OnLine Cal 18231

Pathik Banerjee v. State of W.B., (Madhuresh Prasad and Partha Pratim Roy, JJ.), 2026 SCC OnLine
Cal 18168

Pinky Saha v. Pradip Saha, (Sandip Kumar De and Sabyasachi Bhattacharyya, JJ.), 2026 SCC
OnLine Cal 18118

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967320

-11 -

Piyasi Chakraborty v. Sandip Chakraborty, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18057

Prabir Dutta v. Subhendu Kumar Dutta, (Sabyasachi Bhattacharyya and Sandip Kumar De, J1J.), 2026
SCC OnLine Cal 18114

Prabir Kumar Ghosh v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 18240

Prabir Paul v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 18220

Pradeep Kumar Bhakat v. Shambhu Nath Sen, (Sandip Kumar De and Sabyasachi Bhattacharyya, JJ.),
2026 SCC OnLine Cal 18141

Pradip Banerjee, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18076
Pravakar Mahata v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18158

Pritam Sikdar v. State of W.B., (Tapabrata Chakraborty, A.C.J. and Atarup Banerjee, J.), 2026 SCC
OnLine Cal 18172

Puja Dey v. Gopal Chandra Das, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 18102
Purabi De v. Aloke Kr. Dutta, (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 18110
Putul Shee v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 18190

R.M. Readymade Khanna Bazaar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal
18145

Raban Mandal v. State of W.B., (Shampa Sarkar and Arjun Ray Mukherjee, JJ.), 2026 SCC OnLine
Cal 18132

Radha Kankan Goswami v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 18096
Rafik Biswas v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 18095
Rafiuddin Sk. v. Subhash Mondal, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18031
Rahila Parvin v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18182

Rajesh Kumar Kaushal v. Srmb Srijan (P) Ltd., (Hiranmay Bhattacharyya and Om Narayan Rai, JJ.),
2026 SCC OnLine Cal 18133

Rakesh Singh v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 18205

Ramen Gorai v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18208
Ranjan Nandi v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18146

Ranju Roy v. Commr., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18228

Rimpi Traders v. Union of India, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18192

Ritu Casyab v. Sarita Arora, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 18120

Riyajuddin S.K., In re, (Apurba Sinha Ray and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 18067
Rohit Mirdha v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18053

Ruma Das, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 18072

S.K. Asif Uddin v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18150

S.K. Israel v. State of W.B., (Rajasekhar Mantha and Anuj Singh, JJ.), 2026 SCC OnLine Cal 18068
S.K. Jinnar Ali v. Enforcement Directorate, (Jay Sengupta, J.), 2026 SCC OnLine Cal 18048

S/s Sharma Export v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 18152

Sah Alam Hossain v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18195
Sahana Biswas v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 18178

Sahidullah v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18153

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967348

-12 -

Saikat Mondal, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18075

SAIL v. Eastern Minerals & Trading Agency, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 18111
Sakil Mondal, In re, (Mohd. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 18049

Sakya Singharoy v. Kamal Patra, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 18032

Sakya Singharoy v. Tapan Patra, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 18033

Samir Sen v. Chayan Mukherjee, (Rajasekhar Mantha and Anuj Singh, JJ.), 2026 SCC OnLine Cal
18137

Samiya Molla, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18086

Sandeep Kumar Gupta v. Quintet Ventures (P) Ltd., (Aniruddha Roy, J.), 2026 SCC OnLine Cal
18123

Sanjib Sengupta v. Provident Fund Commyr., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18241
Sanwarul Alam Halder v. KMC, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 18193

Sethia Organisation v. Keka Sarkar, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 18040
Shakuntala Dinda v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18166

Shanti Soren, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18079

Sharad Kumar Suman v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18210

Shaswati Naskar Mondal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
18200

Shilpi Biswas v. State of W.B., (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 18218

Shyam Chand Patra v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18234
Siba Prasad Das v. Union of India, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 18232

Sikha Roy v. Subhendu Bhowmick, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18029
Sima Bibi v. State of W.B., (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 18216

Simplex Infrastructure Ltd. v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 18174
Sougata Ray Barma v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 18230
Soumita Nandan v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18161

Sourav Sarkar v. Equipment, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18035

State of W.B., In re, (Arijit Banerjee and Chaitali Chatterjee (Das), JJ.), 2026 SCC OnLine Cal
18071

State of W.B., In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18097

State of W.B. v. Rajita Datta, (Ravi Krishan Kapur and Supratim Bhattacharya, JJ.), 2026 SCC
OnLine Cal 18135

Subham Sahani, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 18084

Subhendu Mahata v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18165

Subrata Basak, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18087

Sumitra Mondal v. Gita Ghosh, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 18061

Sunil Kapriv. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18209
Supratim Choudhury v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 18198
Surajit Roy v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18223

Swapan Kumar Pal v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
18214

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967404

-13 -

Swapan Kumar Paul v. State of W.B., (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026
SCC OnlLine Cal 18134

Swapan Mondal v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 18189

Swarupa Paria v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 18163

Talat Ahmed v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18246
Tanushree Jana v. Amit Sahoo, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 18063

Tapan Das v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 18045

Tapan Kumar Chakraborty v. Tapas Kanti Panda, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal
18041

Tarak Nath Mitra v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18186
Tarun Kumar Mondal v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18238
Tulsi Ghosh v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18217
Utpal Bhowmik v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18188

Utpal Guha v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 18187

Uttam Das, In re, (Mohd. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 18050

Vivek Thakur v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 18222

XYZ v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 18103

Yousuf Parwez v. Amitendra Sen, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 18036

Chhattisgarh High Court

Al7 v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 21415
AI8 v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 21416
Al19v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21491

Aadhar Housing Finance Ltd. v. Manpreet Singh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 21515

Aajuram Banjare v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21475

Aaryan Agrawal v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21487
Abeda Bano v. Rajesh Surana, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 21501

Ajay Kumar Bajpai v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21530
Ajay Swain v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21478

Ajit Kumar v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
21406

Anisha Nishad v. Chumman Vaishnav, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 21426

Anshuman Singh v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21445

Archana Kashyap (Jaiswal) v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
21532

Arti Gupta v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21539
Ashadhu Das v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21461
Ashish Jangde v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21477

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971906

-14 -

Ashok Kosle v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21482

Awadh Verma v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
21502

Bal Govind Shirivas v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21534
Bebi Nisha v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21518

Bhagwat Prasad v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
21503

Bholaram Dhanwar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21451

Bhumika v. Vishal Shahi, (Santosh Sharma, J.), 2026 SCC OnLine Chh 21422
Bulu Badhai v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21472

Chaitanya Panda v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21446

Chandrahas Kariyam v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21466

Chudamani Yadav v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21450

Devendra Verma v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 21408

Dinesh Bamaniya v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21460

Doomer Dhar v. Dhan Singh, (Santosh Sharma, J.), 2026 SCC OnLine Chh 21423
Goutam Das v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21470

Gupta & Co. v. Dheeraj Traders, (Parth Prateem Sahu and Sushma Sawant, JJ.), 2026 SCC OnLine
Chh 21390

Harikrishna Ogare v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 21506

Hemant Lal v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21520
Hemlal Dewangan v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21483
Ismail Sheikh v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21434

Jalandhar Kashyap v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
21481

Jaya Swati Topno v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21522

Juvenile in Conflict With Law X v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026
SCC OnLine Chh 21412

Juvenile in Conflict with Law v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC
OnLine Chh 21413

Jyoti Manjari Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 21525

Kajuram v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21465
Karan Goyal v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21521
Khushboo Pal v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21495

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971922

-15 -

Kishan Tiwari v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21455

Krishna Ram Barhai v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 21508

Lokesh Choudhary v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21453

Maheshwar Deep v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21485

Maheshwar Diwakar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21480

Mahettar Ram Sahu v. Board of Revenue, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
21511

Mamta Satnami v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21474
Maniram Yadav v. Suryamani Senapati, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21410
Maniram v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21463

Manohar Bhuarya v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21429

Mansaram Maurya v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 21402

Mili Mishra v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21536

Mobarak Ansari v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 21403

Monu Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21448
Narmada Prasad v. Jagannath, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 21389

Nilesh Sahu v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
21400

Nupoor College of Pharmacy v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 21514

Om Prakash Sahu v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 21398

Omprakash v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21510
Onkar Yadav v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21440

Oriental Insurance Co. Ltd. v. Radhe Sori, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
21418

Oriental Insurance Co. Ltd. v. Sharda, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 21420

P. Mahesh Rao v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 21394

Parvind Sahu v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
21397

Pooja Golcha v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
21504

Pooja Gupta v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21468
Prabhat Tirkey v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21493
Pradeep Kumar v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21492

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971919

-16 -

Pravir Yadav v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21531

Prince Gupta v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21449
Priyanka Kashyap v. Baliram Gadhewal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 21428
Pushpa Vinodia v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21527

Radheshyam Kalet v. State of Chhattisgarh, (Narendra Kumar Vyas and Sudhir Kumar, JJ.), 2026
SCC OnLine Chh 21392

Rahul Kumar Mahant v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21443

Rajendra Dehri v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21441

Rajendra Prasad Sharma v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 21399

Rajesh Jatwar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21432
Rajkishor Rathore v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21494
Rajkumar Miri v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21433

Raju Chouhan v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
21439

Ramdev Sinha v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
21393

Ramesh Yadav v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21490
Ramjas Jakhad v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 21436

Ramkumar Dansena v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 21523

Ramprasad Achala v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21435

Ranjit Singh v. Indusind Bank Ltd., (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
21414

Rita Saha v. Rohal Chandrakar, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 21417
Roshan Bakhla v. Rohit Badaik, (Santosh Sharma, J.), 2026 SCC OnLine Chh 21425

Sachin Das Mahant v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 21395

Salik Ram Pinjara v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21462

Salmaan Shah v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21467
Sameer Khan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21459

Sanat Kumar Bhatta v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21437

Sandip Nayak v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21476
Sangeeta Devid v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21528
Sanju Lahre v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21496

Santosh Kumar Singh v. Laxminarayan Kaushik, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
21409

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971842

-17 -

Santosh Kumar Singh v. Laxminarayan Kaushik, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
21411

Santosh v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21438

Satyanarayan Rajwade v. Badan Singh Uike, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh
21427

Sbi General Insurance Co. v. Ajju Jekad, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
21499

Sevak Ram Kashyap v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 21512

Shahid Sarthi v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21452

Shekh Gulam Ahmad v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
21489

Shivkumar Rajak v. Mo. Aftab, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 21419
Shivprasad v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21457

Shravan Kumar Sonjhari v. State of Chhattisgarh, (Narendra Kumar Vyas and Sudhir Kumar, JJ.),
2026 SCC OnLine Chh 21405

Shravan Kumar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
21456

State of Chhattisgarh v. Chintaram Yadav, (Krushna Ram Mohapatra, C.J. and Santosh Sharma, J.),
2026 SCC OnLine Chh 21497

Sunil Kumar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21442
Surabhi Yadav v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21507

Suresh Mishra v. Chandabai Agrawal, (Krushna Ram Mohapatra, C.J. and Santosh Sharma, J.),
2026 SCC OnLine Chh 21498

Teja Electricals v. South East Central Railway, (Parth Prateem Sahu and Sushma Sawant, JJ.), 2026
SCC OnLine Chh 21391

Tirith Ram v. Sushila Bai, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 21500

Tukeshwar Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21473

Tuleshwar Netam v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21454

Ujir Singh Kanwar v. State of Chhattisgarh, (Narendra Kumar Vyas and Sudhir Kumar, 1J.), 2026
SCC OnLine Chh 21396

Vijay Solanki v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21444
Vikesh Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21464
Vikram v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21488

Vinay Kumar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
21447

Virendra Kuchchhabandhiya v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC
OnLine Chh 21458

Vishesh Jivtani v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 21486

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971913

-18 -

Vivekanand Patnayak v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
21529

X063 v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21517
Y.K. Soloman v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 21537

Yogesh Kumar Puniya v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
21431

Yogita Nag v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 21469

Delhi High Court

Aricent Technologies Holding Ltd. v. CIT, (Dinesh Mehta and Rajneesh Kumar Gupta, JJ.), 2026
SCC OnLine Del 6162

Bhola v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 8553

CIT v. Global Logic India Ltd., (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC OnLine Del
9841

CIT v. HCL Infotech (P) Ltd., (Dinesh Mehta and Vinod Kumar, JJ.), 2026 SCC OnLine Del 2359
CIT v. State, (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 6106

Jagdish v. State (NCT of Delhi), (Navin Chawla and Arun Bhardwaj, JJ.), 2026 SCC OnLine Del
8557

National Projects Construction Corpn. v. Royal Construction Co. (P) Ltd., (Vivek Chaudhary and
Renu Bhatnagar, JJ.), 2026 SCC OnLine Del 8554

Natwest Markets v. Hero Exports, (Avneesh Jhingan and Shail Jain, JJ.), 2026 SCC OnLine Del
8556

Pawan Sachdeva v. CIT, (Dinesh Mehta and Vinod Kumar, JJ.), 2026 SCC OnLine Del 461

Rose Wood Buildwell (P) Ltd. v. CIT, (Vibhu Bakhru and Swarana Kanta Sharma, JJ.), 2024 SCC
OnLine Del 10378

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11257

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11258

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11259

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11260

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11261

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11262

Sameer Dnyandev Wankhede v. Red Chillies Entertainments (P) Ltd., (Purushaindra Kumar
Kaurav, J.), 2025 SCC OnLine Del 11263

State (NCT of Delhi) v. Ram Krishan Yudhister Prakash, (Anil Kshetarpal and Bharat Parashar, JJ.),
2026 SCC OnLine Del 8555

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003800268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003800268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003439879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002896037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003691719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003691719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971968

-19 -

Gujarat High Court
Dilip Patel v. CIT, (A.S. Supehia and Pranav Trivedi, J1.), 2026 SCC OnLine Guj 4314

Love Dharminkumar Patel v. CIT, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj
3658

Raivat Kalpeshbhai Shah v. CIT, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 2960
Siddhivinayak Enterprise v. CIT, (Bhargav D. Karia and D.N. Ray, JJ.), 2024 SCC OnLine Guj 4475

Virendra Naginbhai Patel (HUF) v. CIT, (A.S. Supehia and Vaibhavi D. Nanavati, JJ.), 2026 SCC
OnLine Guj 8680

Himachal Pradesh High Court
Amar Singh v. HPTDC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6683
Babu Ram Sharma v. Dr Abhishek Jain, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6670
Baldev v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6682
Bhagwan Sahay v. Dhandev, (Bipin Chander Negi, J.), 2026 SCC OnLine HP 6692

Chief Executive Officer-cum-Secretary v. Anshu Karol, (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine
HP 6666

Fakir Chand v. H.P. Tourism Development Corpn. Ltd., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine
HP 6684

Girish Gupta v. HPSEBL, (G.S. Sandhawalia, C.J.), 2026 SCC OnLine HP 6665
Goverdhan Singh v. Kavita Thapa, (Romesh Verma, J.), 2026 SCC OnLine HP 6669

H.P. State Civil Supplies Corprn. Ltd. v. CIT, (Tarlok Singh Chauhan and Satyen Vaidya, JJ.), 2024
SCC OnLine HP 6572

Hans Raj v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6675
Jagdish Kumar v. Devesh Kumar, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6671

Khursheeda v. State of H.P., (Ajay Mohan Goel and Yogesh Jaswal, JJ.), 2026 SCC OnLine HP
6681

Kishore Sharma v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6673
Kuldeep Singh v. Rajesh, (Chirag Bhanu Singh, J.), 2026 SCC OnLine HP 6678

Nand Lal v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6688

Nar Dei v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6685

Pardeep Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6674

Prem Singh v. Prem Parkash Janartha, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6693
Raj Pal v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6680

Rajender Sen v. Manju Devi, (Ajay Mohan Goel and Yogesh Jaswal, JJ.), 2026 SCC OnLine HP
6690

Rajesh Thakur v. Om Prakash, (Chirag Bhanu Singh, J.), 2026 SCC OnLine HP 6676
Rakesh Kumar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6689
Roop Chand v. Nikku Ram, (Virender Singh, J.), 2026 SCC OnLine HP 6668

Rubal Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6679
Shaukat Ali v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6672
Sheetal Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6686

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003693336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003556132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003556132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003484665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003682105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003946391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003946391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003682114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003682114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971995

-20 -

State of H.P. v. Vijay Chauhan, (Yogesh Jaswal, J.), 2026 SCC OnLine HP 6691

Udham Singh v. Department of Excise & Taxation, (Chirag Bhanu Singh, J.), 2026 SCC OnLine HP
6677

Udhey Chand v. Varinder Kumar, (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6667
Vivek Katoch v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6687

Jharkhand High Court

Pooja Devi v. Chandrakant Mehta, (M.S. Sonak, C.J. and Manoj Prasad, J.), 2026 SCC OnLine Jhar
3387

Jammu and Kashmir High Court
Ab. Aziz Mir v. Javaid Ahmad Khan, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 1203
Aijaz Ahmad Rather v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 1207
Farha Naz v. State (UT of J&K), (Shahzad Azeem, J.), 2026 SCC OnLine J&K 1211

Ghulam Mohammad Dhobi v. Abdul Hamid Malla, (Sanjay Parihar, J.), 2026 SCC OnLine J&K
1206

Irfan Ahmad Hakak v. State (UT of J&K), (Rajnesh Oswal and Rajesh Sekhri, JJ.), 2025 SCC
OnLine J&K 1423

J&K Coop. Housing Corpn. Ltd. v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K
1213

Manzoor Ahmad Sheikh v. State (UT of J&K), (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 1210
Mass N Ergy v. Union of India, (Rajnesh Oswal and Sanjay Dhar, JJ.), 2026 SCC OnLine J&K 1215
Mohd. Khurshid Alam v. Sarita Bhateja, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 1202
Rajinder Thusoo v. State (UT of J&K), (Shahzad Azeem, J.), 2026 SCC OnLine J&K 1212

Sarishta Devi v. State (UT of J&K), (Rajnesh Oswal and Sanjay Dhar, JJ.), 2026 SCC OnLine J&K
1209

Showkat Hussain Rather v. J&K Bank Ltd., (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 1214

State (UT of J&K) v. Shakeel Ahmad, (Sanjeev Kumar and M.A. Chowdhary, JJ.), 2026 SCC OnLine
J&K 1204

Suheel Javaid Lone v. National Investigation Agency, (Sanjeev Kumar and M.A. Chowdhary, J1.),
2026 SCC OnLine J&K 1205

Umer Hamid Sheikh v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 1208

Karnataka High Court

B.K. Srinivas Murthy v. Unishire Skyscapes LLP, (Ramachandra D. Huddar, J.), 2025 SCC OnLine
Kar 31252

Hanumanthappa v. Shanthamma, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 16058
M. Prasanna Kumar v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16057

Mohd. Arif Jameel v. State of Karnataka, (Ritu Raj Awasthi, C.J. and S.R. Krishna Kumar, J.), 2022
SCC OnLine Kar 2092

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972024

-21 -

Kerala High Court

FR. K.K. Mathews v. Rev. FR. C.K. Issac Cor Episcopa, (Anil K. Narendran and Muralee Krishna
S., JJ.), 2026 SCC OnLine Ker 19073

FR. K. K. Mathews v. Rev. FR. C.K. Issac Cor Episcopa, (Anil K. Narendran and P.G. Ajithkumar,
JJ.), 2024 SCC OnLine Ker 7949

FR. K.K. Mathews v. Rev. FR. C.K. Issac Corepiscopa, (Anil K. Narendran and Muralee Krishna S.,
J1.), 2026 SCC OnLine Ker 19074

FR. K.K. Mathews v. Rev. FR. C.K. Issac Corepiscopa, (Anil K. Narendran and P.G. Ajithkumar,
J1.), 2024 SCC OnLine Ker 7948

Rev. FR. C.K. Issac Cor Episcopa v. Shibin K. A., (V.G. Arun, J.), 2024 SCC OnLine Ker 7950

Rev. FR. C.K. Issac Cor Episcopa v. State of Kerala, (Anu Sivaraman, J.), 2023 SCC OnLine Ker
11697

Rinoy J Chazhoor v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC
OnLine Ker 19075

St. Mary's Orthodox Syrian Church v. State of Kerala, (Anu Sivaraman, J.), 2023 SCC OnLine Ker
11699

St. Mary's Orthodox Syrian Church v. State of Kerala, (Anu Sivaraman, J.), 2023 SCC OnLine Ker
11700

St. Marys Orthodox Church v. State of Kerala, (Anu Sivaraman, J.), 2023 SCC OnLine Ker 11696

St. Thomas Orthodox Syrian Church v. State of Kerala, (Anu Sivaraman, J.), 2023 SCC OnLine Ker
11701

Tijo Kuriakose v. State of Kerala, (Anu Sivaraman, J.), 2023 SCC OnLine Ker 11698
V. Gopalakrishnan v. State, (P.G. Ajithkumar, J.), 2025 SCC OnLine Ker 17014

V.P. Markose v. Rev. FR. Tijo Kuriakose, (A. Muhamed Mustaque, Acting C.J. and S. Manu, J.),
2024 SCC OnLine Ker 7947

Madras High Court

A 1191 Uthamapalayam Coop. Primary Agricultural & Rural Development Bank Ltd. v. CIT, (C.
Saravanan, J.), 2026 SCC OnLine Mad 11463

A 1582 Seelayampatty Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11469

A 1596 Peraiyur Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026 SCC
OnLine Mad 11482

A 1757 Kamatchipuram Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11461

A. Arunachalam v. Commr. the Hindu Religious & Charitable Endowments Department, (C.V.
Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11666

A. Ayisha Beevi v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC
OnLine Mad 11277

A. Balraj v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11855

A. Gnanamoorthi v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11555

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968496

-22 -

N

. Govindasamy v. CCT, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11833
. Joseph Sebastian v. Secretary, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11399

A. Kanagarajan v. Election Commission of India, (Sushrut Arvind Dharmadhikari, C.J. and G.
Arul Murugan, J.), 2026 SCC OnLine Mad 11632

A. Marisamy v. State of T.N., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11560

. Mariyayi v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11531

. Mathi Venkatesh Pandian v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC
OnLine Mad 11403

A. Mohamed Hafiz v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11526

A. Muruganantham v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11574

. Murugappan v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11622

A. Niranjana v. Principal Secretary to Government, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad
11406

. Pon Arul v. State, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11835

. Prabhu Shankar v. Nil, (G.R. Swaminathan and M.D. Sumathi, JJ.), 2026 SCC OnLine Mad
11155

. Rathinasamy v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11759
. Rathnakumari v. A. Govinda Samy, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11261
. Rekha v. P. Lakshmanan, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11152

. Sankar v. Director General of Registration Mylapore, (Mohammed Shaffiq, J.), 2026 SCC OnLine
Mad 11721

. Sayathunnisa v. State of T.N., (C. Kumarappan, J.), 2026 SCC OnLine Mad 11778
. Velanganni v. Collector, (S. Sounthar, J.), 2026 SCC OnLine Mad 11420

. Venkatesan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11853

A. Vijayakumar v. Chairman, (P.T. Asha, J.), 2026 SCC OnLine Mad 11700

A.K. Asha, Im re, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 11323

A.S. Srinivasan G. Kandaswamy v. General Manager (Human Resources) & Secretary Chennai
Petroleum Corpn. Ltd., (S.M. Subramaniam and Krishnaswamy Govindarajan, JJ.), 2026 SCC
OnLine Mad 11382

A967 Kombai Cardamon Planters Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C.
Saravanan, J.), 2026 SCC OnLine Mad 11465

ACE Renewtech Engineering (P) Ltd. v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11917
Ajith Selvam v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11587
Alagar v. Bharadha, (R. Poornima, J.), 2026 SCC OnLine Mad 11264

Alagusundaram v. T.N. STC (Coimbatore) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11786

All India Islamic Foundation v. Ayyavoo, (Thirumagal Chandrasekar, J.), 2026 SCC OnLine Mad
11345

Alpha Enterprises v. CIT, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine Mad 11748

N

NN

NN N

SN N N N

SN NN

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969231

-23 -

Ameer Ali v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11212
Amirtharaj v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11576

AMRK Banquet Hall v. Assistant Commyr. (ST), (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine
Mad 11699

Amul v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11316
Amul v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11314

Ananth v. M. Ikotaraja, (S. Srimathy, J.), 2026 SCC OnLine Mad 11331

Ananthi v. State, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11278
Anbarasan v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11313
Andichiammal v. Collector, (S. Sounthar, J.), 2026 SCC OnLine Mad 11416

Angayarkanni v. Collector, (S. Srimathy, J.), 2026 SCC OnLine Mad 11838

Angel One Ltd. v. S.X.J. Vasan, (P. Velmurugan and G.K. Muthukumaar, JJ.), 2026 SCC OnLine
Mad 11322

Anna Meena v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11616

Anni Infra Developers Ltd. v. Chennai Metropolitan Water Supply & Sewerage Board, (Hemant
Chandangoudar, J.), 2026 SCC OnLine Mad 11641

Anthony Glara v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11731
Antony Selva Sudaran v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11449

AR.PL. Chinna Arumugam v. Hari Vignesh, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC
OnLine Mad 11669

Ariyanachi v. Ayyanar, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11231
Arockiya Arul Jesily v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11680

Arulmighu Sri Sakkadevi Amman Thirukoil v. District Revenue Officer, (M. Dhandapani and N. Dilip
Kumar, JJ.), 2026 SCC OnLine Mad 11450

Arumainayagam v. Jeyaraj, (R. Poornima, J.), 2026 SCC OnLine Mad 11127
Arumugam v. Chelliah, (Thirumagal Chandrasekar, J.), 2026 SCC OnLine Mad 11346
Arunachalam v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11388

Arutpa Thondu Niruvanam v. Collector, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad
11633

Asaithambi v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11488

Ayesha Kallashi v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11201
Ayesha Mubin v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11903
B. Bavatharini v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11908

B. Buddhan v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11535

B. Chidambaranathan v. Alagesan, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11161

B. Meenatchi Sundaram v. Management of State Express Transport Corpn. (Tamilnadu) Ltd., (B.
Pugalendhi, J.), 2026 SCC OnLine Mad 11421

B. Rengasamy v. Collector, (S. Srimathy, J.), 2026 SCC OnLine Mad 11841
Babu Amirthalingam v. S. Nandhini, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11258
Babu v. R. Mohanraj, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11170

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968990

-4 -

Balaaji Medicals v. Deputy State Tax Officer, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine
Mad 11705

Balammal v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11925

Balamurugan v. District Revenue Officer/Competent Authority, (L. Victoria Gowri, J.), 2026 SCC
OnLine Mad 11608

Balamurugan v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11280

Balasekar v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11921
Bee Cee Fireworks Industries v. CIT, (K. Kumaresh Babu, J.), 2024 SCC OnLine Mad 11366

Bharathi AXA General Insurance Co. Ltd. v. V. Bommadevi, (M. Jothiraman, J.), 2026 SCC OnLine
Mad 11123

Bharathiya Kudankulam Anumin Thozhilalar Sangam v. Nuclear Power Corpn. of India Ltd., (L.
Victoria Gowri, J.), 2026 SCC OnLine Mad 11592

Bhavadharani Builders v. Director of Town Panchayat, (L. Victoria Gowri, J.), 2026 SCC OnLine
Mad 11516

Bhavani v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11299

Boopathy v. T.N. STC (Coimbatore) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11790

Boothathan v. State, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad
11269

Branch Manager ICICI Lombard General Insurance Co. Ltd. v. Sambathkumar, (M. Jothiraman, J.),
2026 SCC OnLine Mad 11139

Buildfic Engineering (P) Ltd. v. Chairman, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad
11636

Byrose Banu v. Commr., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11525

C. Arun v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11714

C. Irudhaya Gunaseeli v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11204
C. Johnrose v. T. Johnrose, (M.D. Sumathi, J.), 2026 SCC OnLine Mad 11335

C. Natarajan v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11866

C. Palaniappan v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11394

C. Palanisamy v. District Registrar (Administration), (C. Saravanan, J.), 2026 SCC OnLine Mad
11411

C. Selvam v. Rajakani, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11205

C. Selvamani v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11890

C. Srinivasan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11849

C. Sujinraja v. P. Chandrasekran, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11186

C. Varatharaj v. N. Kumar, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11256

C.D. Senguttuvan v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11864

C.S. Constructions & Coir v. State Tax Officer, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine
Mad 11794

CCE I v. Daejung Moparts (P) Ltd., (Dr Anita Sumanth and C. Kumarappan, JJ.), 2026 SCC
OnLine Mad 11154

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003021096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968980

-25 -

Chairman HVF English Medium Educational Society v. R. Thirunavukarasu, (S.M. Subramaniam
and Krishnaswamy Govindarajan, JJ.), 2026 SCC OnLine Mad 11381

Chairman-cum-Managing Director v. A.S. Chandrasekaran, (S.M. Subramaniam and
Krishnaswamy Govindarajan, JJ.), 2026 SCC OnLine Mad 11648

Chairman v. P. Latha, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11352
Chairman v. S. Ganapathy, (P. Dhanabal, J.), 2026 SCC OnLine Mad 11341

Chandrasekar Reddy v. State, (N. Senthilkumar, J.), 2026 SCC OnLine Mad 11177

Chelladurai.V v. Managing Director, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad 11504

Chennai Fire Works Dealers Welfare Assn. v. Principal Secretary to Government, (D. Bharatha
Chakravarthy, J.), 2026 SCC OnLine Mad 11634

Chief Controlling Revenue Authority v. Sheila Jagannathan, (Abdul Quddhose and R. Rajesh
Vivekananthan, JJ.), 2026 SCC OnLine Mad 11363

Chinnadurai v. State, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11217

Chinnappachetti Chennuchetti v. Superintendent Centre Jurisdiction, (Senthilkumar Ramamoorthy,
J.), 2026 SCC OnLine Mad 11726

Chinnathambi v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11281

Chinnathayi v. State, (G.K. llanthiraiyan, J.), 2026 SCC OnLine Mad 11171
Chitraselvi v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11215

Cholamandalam Investment & Finance Co. Ltd. v. Cambridge School, (K. Kumaresh Babu, J.), 2026
SCC OnLine Mad 11113

Christu Raj v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11202

CIT v. Bharani Beach Resorts (P) Ltd., (Dr Anita Sumanth and C. Kumarappan, JJ.), 2026 SCC
OnLine Mad 11349

Collector v. K. Sellammal, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026
SCC OnLine Mad 11385

Collector v. P. Pushpam, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11667

Commyr. Maraimalai Nagar Municipality v. Arun Excello Urban Infrastructure (P) Ltd., (Sushrut
Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 11383

Commpr. of Labour v. P. Ramesh, (S.M. Subramaniam and Krishnaswamy Govindarajan, JJ.), 2026
SCC OnLine Mad 11650

Commpr. of Labour v. P. Vimalathithan, (S.M. Subramaniam and Krishnaswamy Govindarajan, JJ.),
2026 SCC OnLine Mad 11651

Commpr. Poonamallee Municipality v. Sikora Salvador International Ltd., (Sushrut Arvind
Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 11378

Correspondent St. Joseph's Girls Higher Secondary School v. State of T.N., (B. Pugalendhi, J.), 2026
SCC OnLine Mad 11559

D. Gunasekaran v. Commr. Ulundurpet Municipality, (Hemant Chandangoudar, J.), 2026 SCC
OnLine Mad 11639

D. Kannan v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11448
D. Mahadeviv. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11530

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968708

-26 -

D. Parkavi v. Union of India, (S.M. Subramaniam and V. Lakshminarayanan, JJ.), 2026 SCC
OnLine Mad 11330

D. Paulraj v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11529

D. Saranya v. D. Saravanan, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 11325

D. Selviv. Shreyas Investments, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11248
D. Seshaa Sai v. State, (Sunder Mohan, J.), 2026 SCC OnLine Mad 11182

D. Sivagami v. Additional Chief Secretary to State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine
Mad 11897

D.C. Selvarani v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11457

DD 128 Chinnamanur Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11475

DD 136 Dombuchery Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11479

DD 594 D. Kosavapatty Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11476

Deepa v. C. Ananth Shankar, (M. Jothiraman, J.), 2026 SCC OnLine Mad 11146
Deepika D v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11285

Deputy Inspector General of Prisons v. S. Ganaprakasam, (S.M. Subramaniam and Krishnaswamy
Govindarajan, JJ.), 2026 SCC OnLine Mad 11649

Devathanam Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026 SCC
OnLine Mad 11473

Devi v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11454
Deviammal v. S.S. Plantation, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11259

DGM (T) & Project Director National Highways Authority of India v. Arbitrator/Collector Tiruppur,
(P. Velmurugan and G.K. Muthukumaar, JJ.), 2026 SCC OnLine Mad 11111

Dhamodharan v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11300

Dhanalakshmi v. Deputy Inspector General of Prisons, (A.D. Jagadish Chandira and B. Murugesan,
J1.), 2026 SCC OnLine Mad 11924

Dhanush v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11582

Dharapuram Public Servants' Coop. Thrift & Credit Society Ltd. v. S. Sukumar, (S.M. Subramaniam
and Krishnaswamy Govindarajan, JJ.), 2026 SCC OnLine Mad 11380

Dharmaraja v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11696
Dhilip v. State, (G.K. llanthiraiyan, J.), 2026 SCC OnLine Mad 11670

Director of School Education v. V. Pushparathinam, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026
SCC OnLine Mad 11365

Director v. S. Jegan Mohini, (A.D. Jagadish Chandira and S. Srimathy, JJ.), 2026 SCC OnLine Mad
11329

District Educational Officer v. Elemda Rani, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC
OnLine Mad 11654

District Educational Officer v. K. Vaijayanthimala, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026
SCC OnLine Mad 11661

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968775

-27 -

District primary Educational Officer District Primary Educational Office v. D. Bright Patturani,
(C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11663

Divisional Manager v. Muthu Kumar, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11151
Divya v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11305
Dulkarunai v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11895

Duraisamy v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11756

E. Devan v. Collector, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11628

E. Myilarasan v. District Revenue Olfficer, (S. Sounthar, J.), 2026 SCC OnLine Mad 11543

E. Senthil Kumar v. State of T.N., (C. Kumarappan, J.), 2026 SCC OnLine Mad 11701

E.S. Institute for Higher Education & Research (ESIHER) v. Registrar the T.N. Dr. M.G.R. Medical
University, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11774

Eminent Textile Mills (P) Ltd. v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad
11877

Eminent Textile Mills (P) Ltd. v. Proper Olfficer/Assistantant Commr. (ST), (C. Saravanan, J.), 2026
SCC OnLine Mad 11876

Esther Prema Sagayamary v. District Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11503
Eswaran v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11396

F.N. Durai v. Jayavarma Textiles (P) Ltd., (P. Velmurugan and G.K. Muthukumaar, JJ.), 2026 SCC
OnLine Mad 11110

G. Aswin Kumar v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11566
G. Balasubramanian v. Collector, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11713

G. Gnanasekaran v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11698

G. Gobinathan v. Superintending Engineer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11846

G. Magesh v. Collector, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11629

G. Maruthupandiyan v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11577

G. Mathialagan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11860

G. Panneerselvam v. Managing Director, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11520

G. Ponnaiyan v. Registrar of Coop. Societies, (P.T. Asha, J.), 2026 SCC OnLine Mad 11708

G. Rajendran v. Director of Municipal Administration, (L. Victoria Gowri, J.), 2026 SCC OnLine
Mad 11565

G. Samraj v. Superintending Engineer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11528

G. Saravanan v. Hindu Religious & Charitable Endowment, (N. Anand Venkatesh, J.), 2026 SCC
OnLine Mad 11247

G. Shanmugasundaram v. Managing Director, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11521

G. Sivakumar v. Jayapriya Chit Fund (P) Ltd., (R. Poornima, J.), 2026 SCC OnLine Mad 11134
G. Sivamurugan v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11880

G.D. Manikandan v. Secretary to the State of T.N., (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026
SCC OnLine Mad 11828

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968882

-28 -

G.M. Carmel Vigila Bai v. Principal Secretary to Government, (B. Pugalendhi, J.), 2026 SCC OnLine
Mad 11545

G.R. Durairaj v. Union of India, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 11783
Ganesamoorthy v. Revenue Divisional Officer, (S. Sounthar, J.), 2026 SCC OnLine Mad 11426
Ganesan v. Commr., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11509
Ganesan v. Tahsildar, (S. Sounthar, J.), 2026 SCC OnLine Mad 11415

Gangadharan v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11402

Gangai Amman Temple & Seva Trust v. Collector, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine
Mad 11625

General Manager Vellore District Coop. Milk Producers Union Ltd. v. K. Balaji, (K. Surender, J.),
2026 SCC OnLine Mad 11781

Gnaniyar Appa Thaikka & Madrasha Jummah Pallivasal v. T.N. Waqf Board, (C. Saravanan, J.),
2026 SCC OnLine Mad 11806

Gopalakrishnan v. State, (S. Karthikeyan, J.), 2026 SCC OnLine Mad 11191

Government of Tamilnadu v. Juliet Beaula M St. Michaels Girls Higher Secondary School, (C.V.
Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11658

Govindhamma v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11737

Govindhammal v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad
11296

Guhashree. U v. Selection Committee, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11775
Gurumban v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11694
Hanudev Info Park (P) Ltd. v. Andal Dorairaj, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11255

Harikrishnan v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad
11302

Harry v. T.N. STC (Coimbatore) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11787

Hotel Sun World v. State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11870
1 Asumathi v. Collector, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11510

ICICI Lombard General Insurance Co. Ltd. v. J. Veeraghavan, (P.T. Asha and N. Mala, JJ.), 2026
SCC OnLine Mad 11144

Inspector General of Registration v. Pioneer Engineering Syndicate, (Abdul Quddhose and R.
Rajesh Vivekananthan, JJ.), 2026 SCC OnLine Mad 11644

J Square International v. Principal Commr. of Customs(SEZ-FTWZ), (Hemant Chandangoudar, J.),
2026 SCC OnLine Mad 11642

J. Fathima Kani v. State of T.N., (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11916

J. Shriselvarani v. Collector, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad 11837

J. Sobana v. G.P. Bhaskar, (Sunder Mohan, J.), 2026 SCC OnLine Mad 11181

J.V.B. Fernando v. Prabakaran, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11245
Jahir Hussain v. District Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11417
Janabai v. District Registrar, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 11784
Janaki v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11676

Janatha Devi v. Collector, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11712

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968809

-29 -

Jayabal v. State, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 11162

Jeba v. Deputy Inspector General of Prison, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026
SCC OnLine Mad 11597

Jeeva Prabha v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11498

Jeeva v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11311

Jeya Sheela Rajan v. Collector, (C. Saravanan, J.), 2026 SCC OnLine Mad 11809

Jeyaraj v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11547

Jidhaynthrian v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11527
Jotheeswaran v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11208

Jothi v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11430
Jothi v. Ramalingam, (P. Dhanabal, J.), 2026 SCC OnLine Mad 11343

Julia Mary Pushparaj v. No Respondent Nil, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 11320
Jyothi v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11293
K. Anitha v. A. Kilitus Michael, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11141

K. Arumugam v. Deputy Director, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11541

K. Babu v. Nithiya, (G.R. Swaminathan and M.D. Sumathi, JJ.), 2026 SCC OnLine Mad 11120

K. Balu v. Union of India, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026
SCC OnLine Mad 11626

K. Chandra v. Addl. Chief Secretary to State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11730

K. Durgadevi v. Chief Secretary to Government of Puducherry Union of Puducherry, (N. Sathish
Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11297

K. Ganesan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11858

K. Ganesh Kumar v. Agriculture Production Commr. & Secretary to Government, (B. Pugalendhi, J.),
2026 SCC OnLine Mad 11524

K. Govindakrishnan v. Managing Director Tamilnadu STC (VPM) Ltd., (Mummineni Sudheer Kumar,
J.), 2026 SCC OnLine Mad 11757

K. Indira Selvi v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11898

K. Janagiraman v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11183

K. Krishnan v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11407
K. Mahendran v. Sasikala, (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 11160

K. Mahendran v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11856

K. Manian v. Commyr., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11438

K. Manimegalai v. Deputy Inspector General of Prisons & Correctional Services Trichy Range, (A.D.
Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11595

K. Manoj Prabhu v. State of T.N., (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11234

K. Maragathavalli v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11725
K. Narasimman v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11752

K. Parthasarathy v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11733
K. Rajalakshmi v. Commr. of Police, (S. Alli, J.), 2026 SCC OnLine Mad 11165

K. Rajaram v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11693

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968799

-30 -

K. Sharvine v. Convenor CENTAC, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11776
K. Sivasubramanian v. Madurai Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11915

K. Sooriya Prakash v. R. Sujatha Ramesh Pawar, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad
11348

K. Soundararajan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11681
K. Subramanian v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11861
K. Sulochana v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11771

K. Sundhara Mahalingam v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine
Mad 11401

K. Thangamani v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11230

K. Thangavel v. State Home (Police.2), (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11729

K. Ulaganathan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11863
K. Venkatachalam v. Collector Erode, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11710
K. Venkateswara Raja v. R. Gayathri, (R. Poornima, J.), 2026 SCC OnLine Mad 11126

K.P. Electricals & Hardware v. CTO, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine Mad
11793

K.P. Muruganantham v. Managing Director, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11519

K.P.S. Muniswaran v. Union of India, (C. Saravanan, J.), 2026 SCC OnLine Mad 11802

K.S. Indira Devi, In re, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 11326

K.S. Sudalai Nadar v. Collector, (C. Saravanan, J.), 2026 SCC OnLine Mad 11889

K.S. Vijay Sathish v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11902

K.V.K. Sivakumar v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11920

Kalamani v. Commr. Coimbatore, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11631

Kaleeswari Stores Partnership Firm v. Regional Director RBI, (Sushrut Arvind Dharmadhikari,
C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 11635

Kalimuthu v. Collector, (S. Srimathy, J.), 2026 SCC OnLine Mad 11844

Kalyan Kumar v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11200

Kamala v. K. Bharathi, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11138

Kanchana v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11282
Kannan v. Collector, (C. Saravanan, J.), 2026 SCC OnLine Mad 11816

Kannan v. State, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11166

Kanthammal v. Additional Chief Secretary to Government, (A.D. Jagadish Chandira and B.
Murugesan, JJ.), 2026 SCC OnLine Mad 11273

Karthikeyan v. Regional Passport Olfficer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11572
Karunaiammal v. Marappa Gounder, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11244
Karuppaiya v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11914

Karuppaiya v. State of T.N., (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11913

Karuppasamy v. Collector, (S. Srimathy, J.), 2026 SCC OnLine Mad 11836

Kasiammal v. Amaravathi, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11250

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969031

-31 -

Kavin Nishanth v. G. Dhandapani, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11145

Koninklijke Philips N.V. v. Controller of Patents & Designs Patent Office, (Dr A.D. Maria Clete, J.),
2026 SCC OnLine Mad 11121

Kosamattam Finance Co. v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11613
Krishna Kumar v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11825

Krishnan Avenue Residents (Gate Habitation) Welfare Assn. v. Block Development Officer (Rural),
(Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11627

Krishnaveni v. Collector, (S. Sounthar, J.), 2026 SCC OnLine Mad 11561

Krishnaveni v. State, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad
11274

Ks Wind & Renewables India (P) Ltd. v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11688

Kumaralingam Palaya Vaikkal Neerinai Payanpaduthuvoor Sangam v. Collector, (Krishnan
Ramasamy, J.), 2026 SCC OnLine Mad 11768

Kumaravel v. Parameswari, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11143

Kuppusamy Ramamurthy v. Deputy CTO, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine Mad
11795

L. Karuppan Chetti v. State, (V. Lakshminarayanan, J.), 2026 SCC OnLine Mad 11207
Leela v. State, (V. Lakshminarayanan, J.), 2026 SCC OnLine Mad 11671

Logeswari v. Additional Chief Secretary to Government, (N. Sathish Kumar and K. Rajasekar, JJ.),
2026 SCC OnLine Mad 11310

M. Alagurani v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11922
M. Alaguselvam v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11906

M. Anandharaj v. State Information Commr., (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad
11704

M. Baggiyalaskhmi v. A.C. Ganesan, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11246
M. Balaji v. State Tax Officer cum CTO, (C Saravanan, J.), 2026 SCC OnLine Mad 11822
M. Balaji v. State Tax Officer cum CTO, (C. Saravanan, J.), 2026 SCC OnLine Mad 11820
M. Balaji v. State Tax Officer cum CTO, (C. Saravanan, J.), 2026 SCC OnLine Mad 11821

M. Gnanabalan v. Industrial Secretary, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11760

M. Gnanasambandam v. T.N. State Marketing Corpn. Ltd., (Mummineni Sudheer Kumar, J.), 2026
SCC OnLine Mad 11797

M. Gothandapani v. Inspector General of Registration, (C. Saravanan, J.), 2026 SCC OnLine Mad
11800

M. Karkuzhali v. State, (N. Senthilkumar, J.), 2026 SCC OnLine Mad 11179

M. Karuppaiah v. Government of Tamilnadu, (S.M. Subramaniam and Krishnaswamy Govindarajan,
J1.), 2026 SCC OnLine Mad 11645

M. Kirubakaran v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11534
M. Krishnan v. Kaluvan, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11187
M. Lakshmipatiraja v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11617

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968753

-32 -

M. Loganathan v. T.N. State Marketing Corpn. Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11798

M. Malliga v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11909
M. Mani v. C. Sippoy, (P. Dhanabal, J.), 2026 SCC OnLine Mad 11342
M. Mohamed Ismail v. Rahmath Beevi, (R. Poornima, J.), 2026 SCC OnLine Mad 11131

M. Munisekar v. Collector, (S.M. Subramaniam and Krishnaswamy Govindarajan, JJ.), 2026 SCC
OnLine Mad 11384

M. Murugan v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11485
M. Murugesan v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11621

M. Nagarajan v. Director General of Prisons & Correctional Services, (A.D. Jagadish Chandira
and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11604

M. Nagarajan v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11762
M. Nagavel v. Collector, (C. Saravanan, J.), 2026 SCC OnLine Mad 11493

M. Ponnusamy v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11558

M. Priyadharshini v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11618

M. Rajapandian v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11692

M. Ramar v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11532

M. Rathina Raja Rajan v. State, (Sunder Mohan, J.), 2026 SCC OnLine Mad 11176

M. Raviv. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11563

M. Ravichandran v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11883

M. Sahul Hameed v. Commy., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11429

M. Satheesh Kumar v. Commr. of Police, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11387
M. Senthoorapandi v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11687

M. Shanmugam v. Managing Director, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11518

M. Shanmugaraja v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11910

M. Subha v. District Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11489

M. Subramani v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11767

M. Ulaganathan v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11736

M. Vasantha v. Commr. of Police, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11172

M. Vasanthi v. Collector, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11361

M. Vedhavalli v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11276

M. Veeramani v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11854
M. Vijaya v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11487
M. Xavier v. Commr., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11512

M.D. Exims v. Commr. of Customs (Chennai 1), (Hemant Chandangoudar, J.), 2026 SCC OnLine
Mad 11929

M.H. Mohaideen Abdul Kathar v. K. Pathimuthu, (R. Poornima, J.), 2026 SCC OnLine Mad 11130

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968533

-33 -

M.I Jency Grace v. Director of School Education, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad
11506

M.S. Pandeeswari v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11678
Madeva Naicker v. T.C. Swamyappa, (Shamim Ahmed, J.), 2026 SCC OnLine Mad 11333

Madhesh v. Executive Engineer Water Resources Department, (D. Bharatha Chakravarthy, J.), 2026
SCC OnLine Mad 11772

Mageswariv. S. Dhanasekaran, (M. Jothiraman, J.), 2026 SCC OnLine Mad 11148

Mahalakshmi v. Metropolitan Transport Corpn. Ltd., (M. Jothiraman, J.), 2026 SCC OnLine Mad
11149

Maheshwari v. Additional Chief Secretary to Government, (N. Sathish Kumar and K. Rajasekar, JJ.),
2026 SCC OnLine Mad 11304

Maheshwari v. Additional Chief Secretary, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11395

Malarkodi v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11279

Management of T.N. STC (Kumbakonam) Ltd. v. R. Bagavan, (M. Dhandapani and N. Dilip Kumar,
J1.), 2026 SCC OnLine Mad 11353

Management of T.N. STC (Kumbakonam) Ltd. v. S. Dhanabalan, (M. Dhandapani and N. Dilip
Kumar, JJ.), 2026 SCC OnLine Mad 11359

Managing Director v. N. Nattathy, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11357

Mandiramoorthy v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 11842

Manojkumar v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11583
Margaret Mary v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11610
Marimuthu v. A. Shanmugiah, (M.D. Sumathi, J.), 2026 SCC OnLine Mad 11338

Mariswaran v. State of T.N., (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11238

Maruti Enterprises v. Commr. of Customs (Chennai II), (Hemant Chandangoudar, J.), 2026 SCC
OnLine Mad 11928

Mary v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11317
Mathiyarasi v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11586

MD.SPL. 188 Ramakrishnapuram Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C.
Saravanan, J.), 2026 SCC OnLine Mad 11468

Medical Officer v. S. Kumaran, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11334
Meena v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11623
Meenakshi v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11294

Member Secretary v. P. Manikandan, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine
Mad 11356

Mohaideen Abdul Kadar v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine
Mad 11580

Mohamed Uvaise v. Kartheesan, (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11218

Mohan v. State, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 11163

Mohanraj v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11689

Mohanraj v. Commr., (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11455

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969158

-34 -

Mohd. Ismail v. T.N. STC (Coimbatore) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11785

Mookammal v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11220
Moses Sornapandi v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11412

Moukesh Ram K (Dr.) v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11758

Municipal Commr. v. P. Muthu, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11655

Muniyammal v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11769
Murugan Kalidhas v. Union of India, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11568
Murugan N v. Collector, (S. Srimathy, J.), 2026 SCC OnLine Mad 11839

Murugan v. Paramasivam, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11252

Murugan v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad
11272

Murugan v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11612
Murugan v. Vijayalakshmi, (R. Poornima, J.), 2026 SCC OnLine Mad 11129

Muruganandh v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11599

Murugesan v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11716

Murugesan v. District Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11499

Muthukumar v. Chief Controller of Explosives, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11567
Muthumari v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11484

Muthusamy v. Christlal Dhanakumar, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11226

MVS Veera Traders v. Deputy State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11874
MVS Veera Traders v. Deputy State Tax Olfficer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11875

N. Chitra v. Director of Town & Country Planning, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026
SCC OnLine Mad 11400

N. Ganesan v. Jayapriya Chit Funds (P) Ltd., (P.B. Balaji, J.), 2026 SCC OnLine Mad 11260
N. Hephziba v. P. Tennyson, (Shamim Ahmed, J.), 2026 SCC OnLine Mad 11150
N. Jaya Jenilson v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11542

N. Kandasamy v. Tahsildar Chinnasalem Taluk, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad
11724

N. Madhavan v. Authorized Officer/Branch Manager, (M. Dhandapani and N. Dilip Kumar, JJ.),
2026 SCC OnLine Mad 11422

N. Murugesan v. G. Muralidharan, (R. Poornima, J.), 2026 SCC OnLine Mad 11132
N. Nathiya v. R. Nandhakumar, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11142

N. Nattathy v. Tender Inviting Authority/Managing Director, (C.V. Karthikeyan and R. Sakthivel,
J1.), 2026 SCC OnLine Mad 11360

N. Padmapriya v. No Respondent Nil, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 11324
N. Rajarajeshwaran v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11675
N. Reeta v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11283

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968589

-35-

N. Selvaraju v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11552

N. Ulagaraj v. State of T.N., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11371

N. Venkatraman v. Commr., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11434

N.R. Dilli Babu v. Kuppusamy, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11253
Nadhiya v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11315

Narendra Kumar Gupta v. Foreigner Regional Registration Officer (FRRO), (Sushrut Arvind
Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 11799

Natarajan v. Collector Cuddalore Cuddalore District, (Krishnan Ramasamy, J.), 2026 SCC OnLine
Mad 11744

Navaneethamurugan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11607
Neelankanni v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11290

New Star Enterprises v. State Tax Officer, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine Mad
11703

Nisha Shyam v. P. Rajagopal, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11227
Nisha v. Collector, (C. Saravanan, J.), 2026 SCC OnLine Mad 11490

NN 432 Sivagangai Agricultural Producers Coop. Market Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11474

NN 548 Siruvayal Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11470

NN 582 V. Puthukulam Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11472

NN 630 Kombukaranenthal Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11478

Nylim Jacob Ballas India (FVCI) IlI LLC v. Nagaraj Mylandla, (K. Kumaresh Babu, J.), 2026 SCC
OnLine Mad 11265

O. Gunasekar v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11686
O. Pakkiyaraj v. Karthikeyan, (S. Sounthar, J.), 2026 SCC OnLine Mad 11158
P Kanirajan v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11579

P. Anbuthasan v. Registrar (Law), (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine
Mad 11439

P. Annamalai v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11738
P. Balakannan v. Assistant Commyr. of Police, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 11195
P. Elangovan v. Commr., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11452

P. Gajapathy v. Management of T.N. STC (Kumbakonam) Ltd., (M. Dhandapani and N. Dilip
Kumar, JJ.), 2026 SCC OnLine Mad 11372

P. Jeyaram v. Asset Reconstruction Co. (India) Ltd., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026
SCC OnLine Mad 11262

P. Kanagavel v. Commr., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11606

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969192

-36 -

P. Kathirkamanathan v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11557

P. Maharasi v. Revenue Divisional Officer cum Sub Collector, (Dr P. Murugan, J.), 2026 SCC OnLine
Mad 11443

P. Mohanram v. Additional Chief Secretary to Government Avl., (B. Pugalendhi, J.), 2026 SCC
OnLine Mad 11511

P. Muruganantharaja v. Collector, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad 11507

P. Muthukumaran v. Collector Olffice of Collector, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026
SCC OnLine Mad 11801

P. Muthuraj v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11679
P. Nagaraj v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11832
P. Natarajan v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11431

P. Raja v. Appellate Authority Under Right to Information Act, 2005, (Hemant Chandangoudar, J.),
2026 SCC OnLine Mad 11779

P. Raja v. State, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11548

P. Rajalakshmi v. State, (G.K. llanthiraiyan, J.), 2026 SCC OnLine Mad 11196

P. Rajini Kalaiselvi v. Alagesan, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11157

P. Ramani v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11852

P. Rameshkumar v. State, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11770

P. Ranganathan v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11764

P. Raveendran v. Commr. Hindu Religious & Charitable Endowments Department, (Krishnan
Ramasamy, J.), 2026 SCC OnLine Mad 11718

P. Sadaiyan v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11755

P. Sadaiyandi v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11918

P. Sakthivel v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11761

P. Saravanakumar v. Executive Engineer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11865

P. Selvam v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11428

P. Shankar v. State of T.N., (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 11638

P. Shanmugam v. State, (S. Alli, J.), 2026 SCC OnLine Mad 11164

P. Sivakamasundari v. B. Senthilkumar, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11140
P. Sundaravadivel v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11492

P. Thangam v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11266

P. Vadivel v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11677

P.K. Maharajan v. Revenue Divisional Officer, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad
11723

P.V.R. Cement Corpn. v. CTO Gudiyatham (East), (Senthilkumar Ramamoorthy, J.), 2026 SCC
OnLine Mad 11728

Palaniammal v. Deputy Inspector General of Prisons Prisons & Correctional Services Department,
(A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11598

Palanikumar v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11216

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969019

-37 -

Palanirajapandi v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11830

Palaniyammal v. District Level Empowered Committee, (B. Pugalendhi, J.), 2026 SCC OnLine Mad
11900

Pandi Durai v. Collector, (M. Dhandapani, J.), 2026 SCC OnLine Mad 11508
Pandiyan v. Commr., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11440
Pandyammal v. State, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 11193

Pankaj Kumar (Dr.) v. Assistant Commr. (ST), (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine
Mad 11792

Parameswaran v. State, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11175
Peer Nawab Khan v. Habeeb Begam, (R. Poornima, J.), 2026 SCC OnLine Mad 11263

Pentos v. Chairman cum Managing Director, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad
11643

Perungudi Developers (P) Ltd. v. Member Secretary Chennai Metropolitan Development Authority,
(Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11640

Pitchaimuthu v. Murugan Matalayam, (Thirumagal Chandrasekar, J.), 2026 SCC OnLine Mad 11347
Ponmari v. State, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11203

Ponnammal v. Additional Chief Secretary to Government, (N. Sathish Kumar and K. Rajasekar, JJ.),
2026 SCC OnLine Mad 11306

Poornavalli v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine
Mad 11600

Pothiraj M v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11409

Praba v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11284
Prabhu Alies Sendrayaperumal v. Tahsildar, (S. Srimathy, J.), 2026 SCC OnLine Mad 11834
Praveenkumar v. Tahsildar, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11891

Premnath v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11569

Principal Commr. of Customs v. S. Ramki, (Dr Anita Sumanth and C. Kumarappan, JJ.), 2026 SCC
OnLine Mad 11153

Priyadharshini v. District Forest Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11515

Protium Finance Ltd. v. Administrator General High Court of Madras, (K. Kumaresh Babu, J.), 2026
SCC OnLine Mad 11117

Pulavar Durai v. Commr., (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11803

R. Alamelu v. Tahsildar Mettur Taluk Office, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad
11766

R. Ambalavana Chettiar v. P. Amirthalingam, (K.K. Ramakrishnan, J.), 2026 SCC OnLine Mad
11339

R. Anthony Joseph v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11859

R. Arumugam v. Management, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11374

R. Arumugam v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11904

R. Balu v. Collector, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11717
R. Chandrasekaran v. State, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11894
R. Chellapanidan v. S. Moorthy, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11257

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968584

=

=

R.

R.

R.

= I~ VI~ = VIV

=

R.

R.

= I~ I R~

-38 -

. Chinna Thambi v. District Revenue Olfficer, (S. Srimathy, J.), 2026 SCC OnLine Mad 11840
. Egambaram v. M. Karthikeyan, (P.T. Asha, J.), 2026 SCC OnLine Mad 11242
. Gandhimathi v. Principal Secretary & Commr. of Land Administration, (S. Sounthar, J.), 2026

SCC OnLine Mad 11544

Govindan v. Sub Collector/Revenue Divisional officer, (Krishnan Ramasamy, J.), 2026 SCC
OnLine Mad 11747

Jagatheeshkumar v. Sub Divisional Magistrate/Revenue Divisional Officer, (Hemant
Chandangoudar, J.), 2026 SCC OnLine Mad 11711

Jeyaprakash v. Collector, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11896

. Johnson v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11827

. Kalanithi v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11390

. Kanagu v. Commr. of Police, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11905

. Kasiammal v. Collector, (S. Sounthar, J.), 2026 SCC OnLine Mad 11419

. Lakshmankumar v. State of T.N., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine

Mad 11437

. Malaichamy v. Regional Transport Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11497
R.

Malarvizhi v. Superintendent of Prison District Prison Pudukkottai District, (A.D. Jagadish
Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11594

Manikandan v. Executive Engineer TANGEDCO, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11867

Manokaran v. Collector Tiruppur District Tiruppur, (Krishnan Ramasamy, J.), 2026 SCC OnLine
Mad 11743

. Muniyandi v. CIT, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11424

. Muthammal v. Assistant Engineer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11549

. Muthukrishnan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11862

. Muthuperumal v. Sub Registrar, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad

11656

R. Muthusamy v. M. Chinna Ponnammal, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11136
R. Nithiyakumari v. State, (A.D. Jagadish Chandira and B. Murugesan, 1J.), 2026 SCC OnLine Mad

R

R

= I~ I= VI~

11319

Padmavathy v. Chief Educational Officer, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC
OnLine Mad 11375

Padmavathy v. Commr. of School Education, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC
OnLine Mad 11376

. Prapakar v. State-11, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11911

. Rajan v. T. Chandrasekaran, (S. Sounthar, J.), 2026 SCC OnLine Mad 11159

. Ramachanran v. Collector, (S. Sounthar, J.), 2026 SCC OnLine Mad 11410

. Ramalinga Naicker v. Commr. Hindu Religious & Charitable Endowment Department, (Krishnan

Ramasamy, J.), 2026 SCC OnLine Mad 11735

R. Ramu v. H. Basheeria Bivi, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11243

=]

. Ranjith v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11695

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968800

-39 .

. Ravichandran v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11533

. Riswana Meera v. State of T.N., (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11690

. Sagayaraj v. Tahsildar, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11453
. Sanmuga Rathinam v. State of T.N., (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11233

. Sathishkumar v. Chairman cum Managing Director, (D. Bharatha Chakravarthy, J.), 2026 SCC
OnLine Mad 11732

. Sathyarav v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11684
. Selvakumar v. M. Manimala, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11224

R. Shanmugavelu v. Registrar of Coop. Societies, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11591

. Sunder Singh v. State of T.N., (C. Saravanan, J.), 2026 SCC OnLine Mad 11893
. Veera Rajeswaran v. State, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11211
. Vetriselvan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11857

. Vidhya v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad
11601

R. Vijayaragavan v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC
OnLine Mad 11275

Radhakrishnan v. Commr., (P. Dhanabal, J.), 2026 SCC OnLine Mad 11340

Rajav. T.N. STC (Coimbatore) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11789
Rajalakshmi v. Tahsildar, (S. Sounthar, J.), 2026 SCC OnLine Mad 11536

Rajapandian v. Present Secretary, (R. Poornima, J.), 2026 SCC OnLine Mad 11133

Rajasekar v. Deputy Inspector General of Prisons, (A.D. Jagadish Chandira and B. Murugesan, JJ.),
2026 SCC OnLine Mad 11923

Rajasekar v. T.N. STC (Coimbatore) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
11788

Rajeshwaran Thirupathi v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11522

Rajeshwaran v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11620

Rajeshwari v. Krishnan, (R. Kalaimathi, J.), 2026 SCC OnLine Mad 11118

Rajeswari v. Tahsildar, (S. Srimathy, J.), 2026 SCC OnLine Mad 11843

Rajkumar v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11386

Rajkumar v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11214

Rajkumar v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11619

Raju v. Collector Cum Appellate Tribunal, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11590
Rakesh v. State, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11189

Ram Prasath M Reddy v. Deputy Director, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul
Murugan, J.), 2026 SCC OnLine Mad 11624

Ramalingam Nagaiyasamy v. District Revenue Olfficer, (S. Sounthar, J.), 2026 SCC OnLine Mad
11413

Ramalingam Ravichandran v. CTO, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine Mad 11751
Ramamoorthy v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11683

X X = I= VI~ = VIV

= I= VIR~ I~

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968789

- 40 -

Ramar v. State, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11596

Ramasubramaniyan v. Director Directorate of Town & Country Planning, (L. Victoria Gowri, J.),
2026 SCC OnLine Mad 11523

Rame Prabakaran v. State, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11425
Ramesh v. State of T.N., (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11235

Rameshkumar v. Arunadevi, (P.T. Asha and N. Mala, JJ.), 2026 SCC OnLine Mad 11147
Ramkumar v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11588
Ramkumar v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11749

Ramzan Ali v. R. Ramachandran, (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11236

Ranganathan v. Sub Registrar Sub Registrar Office, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad
11782

Rani v. Additional Chief State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad
11298

Rasool Ahamed v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11589
Ravi v. Managing Director, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad 11505

Regional Manager v. Appellate Authority Under the Payment of Gratuity Act, 1972 & Deputy Chief
Labour Commr. (central), (K. Surender, J.), 2026 SCC OnLine Mad 11777

Registrar Gandigram Rural Institute - Deemed University v. Inspector of Labour Nehruji Nagar, (Dr
G. Jayachandran and E. Manoharan, JJ.), 2026 SCC OnLine Mad 11652

Registrar of Coop. Societies (Housing) v. M. Rajalakshmi, (C.V. Karthikeyan and R. Sakthivel, 1J.),
2026 SCC OnLine Mad 11351

Registrar v. B. Kemila, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11370
Rengapriya v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11393

Renukadevi v. State of T.N., (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11912

RGL Agencies v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11888

RL Associates v. Deputy Commr. (GST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11817

Ruskin v. Sutheeshkumar, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11228

S. Ananthamurugan v. Director, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11550

S. Anbalagan v. Director General, (C. Saravanan, J.), 2026 SCC OnLine Mad 11491

S. Arumugam v. Inspector General of Registration, (Abdul Quddhose and R. Rajesh Vivekananthan,
JJ.), 2026 SCC OnLine Mad 11362

S. Ayesha Rizwana v. B. Mohd. Sameem, (R. Poornima, J.), 2026 SCC OnLine Mad 11125
S. Banumathi v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11907

S. Deepika v. Additional Chief State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine
Mad 11292

S. Ganesan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11392

S. Guna v. Block Development Officer (Village panchayat), (L. Victoria Gowri, J.), 2026 SCC OnLine
Mad 11845

S. Gurumoorthy v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11609

S. Hari Ganesh v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11423

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969133

-41 -

S. Hariprasad v. Shruthi Manikandan, (R. Poornima, J.), 2026 SCC OnLine Mad 11135
S. Hariram Subbiah v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11878
S. Kalpana v. State of T.N., (G.K. llanthiraiyan, J.), 2026 SCC OnLine Mad 11169

S. Kandhasamy v. Superintendent of Prison Central Prison, (A.D. Jagadish Chandira and B.
Murugesan, JJ.), 2026 SCC OnLine Mad 11605

S. Kannan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11847

S. Karthikraja v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11213

S. Krishnaveni v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11391

S. Kulandaisamy v. Managing Director, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad 11441

S. Kulandaisamy v. Managing Director, (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad 11442

S. Loganathan v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11763
S. Madhavan v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11882

S. Malathi v. Sub Registrar, (M. Dhandapani, J.), 2026 SCC OnLine Mad 11494

S. Mangaiyarkarasi v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11554

S. Manjula v. K.U. Sivaprakash, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11225

S. Manoharan v. Principal Secretary to Government Commercial Taxes & Registration Department,
(S.M. Subramaniam and Krishnaswamy Govindarajan, JJ.), 2026 SCC OnLine Mad 11647

S. Marappan v. Saraswati, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11251

S. Maruthupandian v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11553

S. Moorthi v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11850

S. Muthu Kamatchi v. Joint Registrar of Coop. Societies, (B. Pugalendhi, J.), 2026 SCC OnLine Mad
11546

S. Muthukumar v. D.R. Metha, (Sunder Mohan, J.), 2026 SCC OnLine Mad 11240
S. Narayanan v. State, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11197
S. Natarajan v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11773

S. Parvathikavitha v. Chairman T.N. Waqf Board, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad
11780

S. Pichai v. R. Visalam, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11241

S. Premkumar v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11734

S. Premkumar v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11740

S. Rajan v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11879

S. Rajasekaran v. Deputy State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11887

S. Ramachandran v. T.N. State Human Rights Commission, (M. Dhandapani and N. Dilip Kumar,
J1.), 2026 SCC OnLine Mad 11451

S. Ramanathan v. Bar Council of Tamilnadu & Puducherry, (M. Dhandapani and N. Dilip Kumar,
11.), 2026 SCC OnLine Mad 11435

S. Ramasamy v. Kandasamy, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11137
S. Ramasamy v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11584
S. Rishikumar v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11447

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969151

-42 -

S. Sathishkumar v. Joint Registrar of Coop. Societies, (C. Kumarappan, J.), 2026 SCC OnLine Mad
11702

S. Sathya v. Deputy Registrar of Societies, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11539

S. Seetha v. Correspondent, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11368

S. Selvakumar v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 11826
S. Shunmugaiah v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11881
S. Sivagurunathan v. K. Kalpana, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11185

S. Sivasuriyan v. Surveyor of Lands Commr.ate of Survey & Settlement, (Krishnan Ramasamy, J.),
2026 SCC OnLine Mad 11765

S. Srinivasagam v. Commr./Secretary, (C. Saravanan, J.), 2026 SCC OnLine Mad 11869

S. Ukkirapandian v. State of T.N., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11369

S. Vijayaraghavan v. State of T.N., (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11168

S.A. Syed Mohideen v. Secretary to the State of T.N., (Rajnish Pathiyil, J.), 2026 SCC OnLine Mad
11564

Sacred Heart Matriculation Higher Secondary School v. E.S.I. Corpn., (Dr G. Jayachandran and E.
Manoharan, JJ.), 2026 SCC OnLine Mad 11377

Sahayapunitha v. Home Secretary Home Department (Prison) Secretariat, (A.D. Jagadish Chandira
and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11603

Samayakumar v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11446

Sandeep Kanaujiya v. Deputy CTO State Tax Officer, (Senthilkumar Ramamoorthy, J.), 2026 SCC
OnLine Mad 11739

Sangeetha v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11303
Sanjay Kumar v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11573
Sanjeeviraj R v. Managing Director, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11408

Sankaraperumal v. Joint Commr. Hindu Religious & Charitable Endowment, (C Saravanan, J.), 2026
SCC OnLine Mad 11829

Sanmugathai v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11685

Santha v. Marimuthu, (M.D. Sumathi, J.), 2026 SCC OnLine Mad 11337

Santhammal v. Chakkarapani, (P. Dhanabal, J.), 2026 SCC OnLine Mad 11344

Santhoshselvan v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11585
Saravana Blue Metals v. Chairman, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 11637

Saravanakumar v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC
OnLine Mad 11267

Saravanan Karuppasaamy v. State of T.N., (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11174
Saroja v. Collector cum RTA, (C. Saravanan, J.), 2026 SCC OnLine Mad 11804

Saroja v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11741

Sarumathi v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11286
Sasikala v. T.N. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11389

Sathiyanathan v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11575

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968736

-43 -

Sathya v. Additional Chief Secretary to Government Home, (N. Sathish Kumar and K. Rajasekar,
J1.), 2026 SCC OnLine Mad 11308

Secretary v. S. Santhanavetrivel, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11373

Seetha Ram v. Joint Commr. of Police, (V. Lakshminarayanan, J.), 2026 SCC OnLine Mad 11674
Seethalakshmi v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11287
Selvakumar v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11239

Selvam v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11312
Selvaraj v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11288

Selvi v. Deputy Commyr. (Appeal), (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11358

Sesuraj v. Collector, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11427
Shahul v. Collector, (M. Dhandapani, J.), 2026 SCC OnLine Mad 11496
Shanmugavalli v. Sub-Registrar Thirumayam, (C. Saravanan, J.), 2026 SCC OnLine Mad 11808

Shanthi v. T.N. State Human Rights Commission, (M. Dhandapani and N. Dilip Kumar, 1J.), 2026
SCC OnLine Mad 11433

Shivani v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11892

Showrabh Hanjarimal Doshi v. Geetha Pradeep Jain, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine
Mad 11321

Silukkumuthu Thevar v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine
Mad 11432

Siraj Nisha v. State, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11593
Sirajudeen v. Chief Executive Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11807

Sivaji Ganesan v. Tahsildar, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11436

Sivasankaran v. Director General of Prisons & Correctional Services, (A.D. Jagadish Chandira and
B. Murugesan, JJ.), 2026 SCC OnLine Mad 11602

Smaart Home Furniture v. Assistant Commercial (ST), (M. Dhandapani, J.), 2026 SCC OnLine Mad
11495

Smart Impex Solutions behind Jainex v. Commr. of Customs (Chennai 1), (Hemant Chandangoudar,
J.), 2026 SCC OnLine Mad 11927

Srinivasan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11219

Srinivasan v. Sub Divisional Magistrate Cum Revenue Divisional officer, (R. Vijayakumar, J.), 2026
SCC OnLine Mad 11199

Srithar Sm v. State of T.N., (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad 11901

State of T.N. v. A. Benny, (S.M. Subramaniam and Krishnaswamy Govindarajan, JJ.), 2026 SCC
OnLine Mad 11646

State of T.N. v. A. Maheswari, (M. Dhandapani, J.), 2026 SCC OnLine Mad 11332

State of T.N. v. Chandran, (N. Anand Venkatesh and K.K. Ramakrishnan, JJ.), 2026 SCC OnLine
Mad 11328

State of T.N. v. Correspondent L.M.S.(Girls) High School, (C.V. Karthikeyan and R. Sakthivel, JJ.),
2026 SCC OnLine Mad 11659

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968773

-44 -

State of T.N. v. Correspondent, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11657

State of T.N. v. Correspondent, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11660

State of T.N. v. Correspondent, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11662

State of T.N. v. Correspondent, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11665

State of T.N. v. Correspondent, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11668

State of T.N. v. Josephine Shanthy, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine Mad
11664

State of T.N. v. M. Muniyandi, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11355

State of T.N. v. V.A. Tilak Raj, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11366

State of T.N. v. W. Jayaseelan, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11194
State v. Subramanian, (S. Karthikeyan, J.), 2026 SCC OnLine Mad 11188

Suba Rathi Subbiah v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11571

Subash Chandra Kapoor v. Union of India, (A.D. Jagadish Chandira and N. Gunasekaran, JJ.), 2026
SCC OnLine Mad 11318

Sudha v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11444
Suganthi v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11291
Sundarajan v. Manikandan, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11232

Sundaramurthy v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad
11309

Sundaravel Raj v. State of T.N., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad
11367

Superfine Bleaching Co. Ltd. v. Additional Commr. (Appeals), (Senthilkumar Ramamoorthy, J.), 2026
SCC OnLine Mad 11753

Suresh v. Boopathy, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11221

Suryavardhan Estates (P) Ltd. v. Managing Director, (Hemant Chandangoudar, J.), 2026 SCC
OnLine Mad 11715

Syed Ali Abdul Kather v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11578

Syed Ibrahim v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11398

T 1008 Karuppukilar Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11464

T 1030 Thamarankottai Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11483

T 1484 Vikramam Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11467

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968661

- 45 -

T 1518 Kandithampettai Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.),
2026 SCC OnLine Mad 11466

T 480 Alathur Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026 SCC
OnLine Mad 11481

T. Chezhian v. Ministry of Agriculture & Coop., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026
SCC OnLine Mad 11364

T. Kannan v. Assistant Secretary to Government, (C. Saravanan, J.), 2026 SCC OnLine Mad 11502
T. Krithiga v. Revenue Divisional Officer, (S. Sounthar, J.), 2026 SCC OnLine Mad 11414
T. Murugan v. S. Kanagaraj, (R. Poornima, J.), 2026 SCC OnLine Mad 11124

T. Muthulingam v. State of T.N., (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC
OnLine Mad 11270

T. Rajamuthu v. Chief Engineer-(Administration) T.N. Generation & Distribution Corpn. Ltd., (M.
Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11354

T. Ramanujam v. Tribunal for Disciplinary Proceedings Kuralagam, (C. Kumarappan, J.), 2026 SCC
OnLine Mad 11722

T. Ravichandran v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11851

T. Selvakumar v. Thinesh, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11229

T. Sivasankara Narayanan v. State, (S. Alli, J.), 2026 SCC OnLine Mad 11173

T. Sundaresan v. Tahsildar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11745

T. Surendran v. General Manager, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11899

T. Thanabalagan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11614

T. Thanaraj v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11198

T. Thenisha v. Superintendent of Prison, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026
SCC OnLine Mad 11926

T.N. Congress Committee — Human Rights Department v. Commr. of Police, (V. Lakshminarayanan,
J.), 2026 SCC OnLine Mad 11672

T'N. Public Service Commission v. Bala sundar C, (S.M. Subramaniam and Krishnaswamy
Govindarajan, JJ.), 2026 SCC OnLine Mad 11653

T.S. Sivakumar v. T.S. Chellakumarasamy, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul
Murugan, J.), 2026 SCC OnLine Mad 11379

Tamilarasi v. State, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad 11271
Tamim Sindha Mathar v. Collector, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11513

Tangar Ship Management (P) Ltd. v. Mathivanan, (P. Velmurugan and G.K. Muthukumaar, JJ.),
2026 SCC OnLine Mad 11327

Tata Capital Ltd. v. Athul A Ranjith, (K. Kumaresh Babu, J.), 2026 SCC OnLine Mad 11116
Tata Capital Ltd. v. Minu C, (K. Kumaresh Babu, J.), 2026 SCC OnLine Mad 11114

Tata Capital Ltd. v. Sanumon Joesph, (K. Kumaresh Babu, J.), 2026 SCC OnLine Mad 11112
Thangamani v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11307
Thangamayan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11184

Thankam & Co v. D. Manikandan, (S. Alli, J.), 2026 SCC OnLine Mad 11206

Theivamahan v. Head Surveyor Land Survey Department, (Krishnan Ramasamy, J.), 2026 SCC
OnLine Mad 11750

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969233

- 46 -

Thenmozhi Priya v. Arulmozhi Esthre Valentina Powers, (R. Poornima, J.), 2026 SCC OnLine Mad
11128

Thenmozhi v. B. Sridharan, (G.R. Swaminathan and M.D. Sumathi, JJ.), 2026 SCC OnLine Mad
11156

Thilagam v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11289
Thiruman Nagaraj v. State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11823
Thirumurugan v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11210

Thirupathiraja v. District Registrar, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine
Mad 11404

Thiruvudayan Servai v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11682
Thuruvasan v. State, (V. Lakshminarayanan, J.), 2026 SCC OnLine Mad 11673
TSR Films (P) Ltd. v. Sathyabama complex, (K. Kumaresh Babu, J.), 2026 SCC OnLine Mad 11115

Tvl Performance Products & Services v. Assistant Commr. Central I, (Senthilkumar Ramamoorthy,
J.), 2026 SCC OnLine Mad 11791

Tvl. Jeyabarathi Restaurant v. State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11815

Tvl. M. Aysha Begam v. Deputy State Tax Officer (ST)-2, (C. Saravanan, J.), 2026 SCC OnLine Mad
11871

Tvl. Ootuvalmadam v. Deputy State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11886
Tvl. P.A.C.A.R. Traders v. State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11873

Tvl. Peruvalam P.A.C.B. Ltd. v. Deputy State Tax Olfficer, (C Saravanan, J.), 2026 SCC OnLine Mad
11811

Tvl. Rajalakshmi Traders v. Deputy State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad
11872

Tvl. Sahayarani Medicals v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11868
Tvl. Sahul Hameed v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11884

Tvl. Simple Medical Solutions (P) Ltd. v. Deputy State Tax Officer, (C. Saravanan, J.), 2026 SCC
OnLine Mad 11813

Tvil. Sree Venkaatesh Traders v. Proper Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11458
Tvl. Sree Venkaatesh Traders v. Proper Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11459
Tvl. Sree Venkaatesh Traders v. Proper Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad 11460
Tvl. Veenus Promoters v. Deputy State Tax Olfficer, (C Saravanan, J.), 2026 SCC OnLine Mad 11814

Tvl.Greeta Musical Instruments Manufacturing & Exports (P) Ltd. v. State Tax Officer, (Senthilkumar
Ramamoorthy, J.), 2026 SCC OnLine Mad 11796

Tvl.Senthil Traders v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11501
Tvl.Servo Life Sciences v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11818
Tvl.Servo Life Sciences v. Assistant Commr. (ST), (C. Saravanan, J.), 2026 SCC OnLine Mad 11819

Tvl.Tetra Agencies (P) Ltd. v. Deputy State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad
11885

U. Ganesan v. A. Shanmugiah, (M.D. Sumathi, J.), 2026 SCC OnLine Mad 11336
Umamaheshwari v. Tahsildar, (S. Sounthar, J.), 2026 SCC OnLine Mad 11538
Umamaheshwari v. Tahsildar, (S. Sounthar, J.), 2026 SCC OnLine Mad 11540

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968718

-47 -

United India Insurance Co. Ltd. v. Jothimani, (M. Jothiraman, J.), 2026 SCC OnLine Mad 11122
Usharani v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11209

Uthandan Enterprises v. Deputy Commr. (GST)(Appeal) (State Tax), (C. Saravanan, J.), 2026 SCC
OnLine Mad 11812

V. Adaikalam v. Regional Manager, (C. Saravanan, J.), 2026 SCC OnLine Mad 11500

V. Anandan v. Collector cum Inspector of Panchayat, (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11514

V. Arul Priyan v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11919
V. Gajapathy v. R. Manoranjitham, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 11249

V. Gopalakrishnaraju v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC
OnLine Mad 11556

V. Gurusamy v. Collector, (S. Sounthar, J.), 2026 SCC OnLine Mad 11418
V. Lakshmidharan v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11824
V. Murugan v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11720

V. Muthuramalingam v. State of T.N., (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine
Mad 11405

V. Pitchandi v. State of T.N., (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11445

V. Rajeshwari v. District Registrar District Registrar Office, (C. Saravanan, J.), 2026 SCC OnLine
Mad 11805

V. Rani v. Executive Engineer, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 11517
V. Sakthivel v. Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11742

V. Saminathan v. T.N. STC (Kumbakonam) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 11551

V. Shenbagavalli v. Director of Postal Services, (M. Dhandapani and N. Dilipkumar, JJ.), 2026 SCC
OnLine Mad 11456

V. Siva Karthik v. K. Nagamani, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11222
V. Surendar v. Rajapriya, (Shamim Ahmed, J.), 2026 SCC OnLine Mad 11350

V. Vallarasan v. Inspector/Estate officer Hindu Religious & charitable Endowment Department,
(Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11709

V.O. Chidambaranar Port Trust v. Flemingo Duty Free Shop (P) Ltd., (G.R. Swaminathan and M.D.
Sumathi, JJ.), 2026 SCC OnLine Mad 11119

V.S.A. Sheik Muhamed Suhail v. Commr. of Police, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11697

Vadivel Murugan v. State, (Sunder Mohan, J.), 2026 SCC OnLine Mad 11180
Vallarasu v. State, (N. Gunasekaran, J.), 2026 SCC OnLine Mad 11237

Valli v. Commr. of Police, (A.D. Jagadish Chandira and B. Murugesan, JJ.), 2026 SCC OnLine Mad
11268

Vanaselvi v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11615

Varatharajan v. State of T.N., (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11611

Varun v. Sub Registrar Keelaraja Kularaman, (C. Saravanan, J.), 2026 SCC OnLine Mad 11810
Vasanth v. State, (N. Senthilkumar, J.), 2026 SCC OnLine Mad 11178

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968552

- 48 -

Veerunagammal v. Sub Registrar Sub Registrar Office, (C. Saravanan, J.), 2026 SCC OnLine Mad
11562

Veluchamy v. State, (S. Karthikeyan, J.), 2026 SCC OnLine Mad 11192
Velusami v. State of Tamiln Nadu, (Hemant Chandangoudar, J.), 2026 SCC OnLine Mad 11630

Venkadesh Lal Sampath v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad
11570

Venkatesan v. Collector Kallakurichi Kallakurichi District, (Krishnan Ramasamy, J.), 2026 SCC
OnLine Mad 11719

Vennila Sundar v. Latha Biju, (P.B. Balaji, J.), 2026 SCC OnLine Mad 11254
Vennila v. Sadasivam, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 11223
Vennila v. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 11301

Venugopal Mahalakshmi v. Assistant Commr. Vellore (North), (Senthilkumar Ramamoorthy, J.), 2026
SCC OnLine Mad 11754

Vignesh v. Director Directorate of Medical & Rural Health Services, (C. Saravanan, J.), 2026 SCC
OnLine Mad 11831

Vijayakarmegaselvan v. State, (Dr P. Murugan, J.), 2026 SCC OnLine Mad 11691

Vijayalakshmi v. Sub Registrar Velacheri Sub-Olffice, (Krishnan Ramasamy, J.), 2026 SCC OnLine
Mad 11707

Vijayan v. Union of India, (S. Sounthar, J.), 2026 SCC OnLine Mad 11537

Viju Koshy Zachariah v. Tahsildhar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 11727
Viju v. Collector, (M. Dhandapani and N. Dilip Kumar, JJ.), 2026 SCC OnLine Mad 11397
Vinaikumar v. State, (G.K. Ilanthiraiyan, J.), 2026 SCC OnLine Mad 11167

Vinoth Meenakshi Sundaram v. Regional Passport Officer, (L. Victoria Gowri, J.), 2026 SCC OnLine
Mad 11581

Vyshali.D v. Additional Chief State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine
Mad 11295

X. Anthony Doss Pandiyan v. State of T.N., (B. Pugalendhi, J.), 2026 SCC OnLine Mad 11848
X Rubat v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 11190
Y. Antony David v. Sub Registrar, (C. Saravanan, J.), 2026 SCC OnLine Mad 11486

Yaashwin Raaj G.R. v. Controller of Examination University of Madras, (Krishnan Ramasamy, J.),
2026 SCC OnLine Mad 11746

Yesuvadian Suvaikinalexander v. CIT, (Senthilkumar Ramamoorthy, J.), 2026 SCC OnLine Mad
11706

YT 68 Employment & Training Staff Coop. Savings Money Credit Society Ltd. v. CIT, (C. Saravanan,
J.), 2026 SCC OnLine Mad 11471

Z.253 Annappanpettai Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11462

ZC 74 Elavanur Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026 SCC
OnLine Mad 11477

ZC 77 Paingattur Primary Agricultural Coop. Credit Society Ltd. v. CIT, (C. Saravanan, J.), 2026
SCC OnLine Mad 11480

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968674

-49 -

Orissa High Court

CIT v. Orissa Mining Corpn. Ltd., (Dr S. Muralidhar, C.J. and A .K. Mohapatra, J.), 2022 SCC
OnLine Ori 4288

Patna High Court
Abhishek Kumar Singh v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13607
Ajay Kumar Prasad v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13669
Ajay Prakash Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13620
Amrendra Kumar Singh v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13645
Amrendra Prasad v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13600
Amrendra Pratap Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13612
Amvritkant Singh v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13646
Anandi Mahto v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13682
Anwar Shekh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13604
Arjun Singh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13597
Arun Rishideo v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13629
Asha Devi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13670
Awadhesh Pandey v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13602
Awanish Kumar Yadav v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13666
Ayazuddin Khan v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13603
B. Setu Man Power Services v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13592
Babli Kumari v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13587
Babloo Kumar Singh v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13652
Bablu Sah v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13683
Badal Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13660
Bharat Tiwari v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13609
Bidyanand Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13613
Bir Bahadur Singh v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13614
Brijlal Yadav v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13662
Chandan Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13671
Chandan Kumar v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13623
Dayananda Rajbanshi v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13653
Deepak Kumar Mandal v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13638
Deepu Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13624
Devendra Choudhri v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13661
Dileep Pasvan v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13673
Dilip Yadav v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13647
Diwakar Suman v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 13642
Ful Kumari Choudhary v. State of Bihar, (Sunil Dutta Mishra, J.), 2026 SCC OnLine Pat 13626

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972088

-50 -

Golu Kumar v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13677

Gopal Krishna Agrawal v. State of Bihar, (Rana Vikram Singh, J.), 2026 SCC OnLine Pat 13627
Guddu Chaurasia v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13632

Guddu Kumar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13655

Gyanchand Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13621
Gyaneshwar Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13617
Jayant Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13615

Jayant Kumar v. Union of India, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13588

Jitendra Kumar Jitu v. State of Bihar, (Bibek Chaudhuri and Vikram Singh, JJ.), 2026 SCC OnLine
Pat 13685

Jitendra Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13664

Jugnu Kumari v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13590
Kanhaiya Kumar v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13678
Kanhya Mishra v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13601
Kaushal Kumar v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13637
Lakshman Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13663
Lalita Devi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13676

Madhav Prasad Modi v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13606
Manohar Das v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13622

Maya Devi v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13595

Mohd. Prince v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13674
Mohd. Saddab v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13654

Mohd. Sahbullah v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13635
Mohd. Salim v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13641

Mohd. Yunus v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13658

Monu Mishra v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13605

Mukesh Kumar v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13681
Mukesh Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13593
Munay Kumar Singh v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13598
Munna Miya v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13684
Murari Prasad Singh v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 13649
Nausad Ansari v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13628
Niraj Singh v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13633

Parmod Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13596

Pawan Kumar Kejriwal v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13608
Pintu Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13668
Pradeep Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13672
Premchand Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13634
Prince Kumar v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 13643

Rabbani v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13675

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972137

-51 -

Rahul Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13650

Raj Kapoor Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13636
Raj Kumar Prasad v. SBI, (Kumar Manish, J.), 2026 SCC OnLine Pat 13599

Ram Ayodhya Singh v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13610

Rama Shankar v. State of Bihar, (Sudhir Singh and Rajesh Kumar Verma, JJ.), 2026 SCC OnLine
Pat 13687

Ramesh Singh v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13679
Ritik Ojha v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13640
Sandeep Kumar v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13639
Sanjeet Kumar Pandey v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13594
Santosh Kumar Singh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13589
Saroj Paswan v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13631
Satendra Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13657
Satish Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13665
Saurabh Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13616
Savitri Devi v. Union of India, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13591

Seva Singh v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13659

Shiv Shankar Ram v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13625
Shiva Kant Singh v. State of Bihar, (G. Anupama Chakravarthy, J.), 2026 SCC OnLine Pat 13586
Subesh Sarafv. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13667

Sudha Devi v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13686

Sudhir Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13651

Sudhir Mandal v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13680
Suman Paswan v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13618
Suraj Kumar v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 13648
Upendra Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13611

Vidhan Kumar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13656

Vinod Sao v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13630

Vishal Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13619
Yogendra Singh v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13644

Punjab and Haryana High Court
Abhishek Bhatti v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 32101

Aditya Birla Capital Ltd. v. DM, (Jasgurpreet Singh Puri and Pravindra Singh Chauhan, JJ.), 2026
SCC OnLine P&H 32118

Ali Haider v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32051

Amandeep Singh v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32007
Amandeep Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32042
Amardeep Shahi v. State of Punjab, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 31995
Amir Singh v. Financial Commyr., (Pankaj Jain, J.), 2026 SCC OnLine P&H 31968

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967484

-52 -

Amit Kumar v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32012

Amit Setiya v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 32021

Amit Sharma v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 32083

Amit v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 32046

Ankit Kumar v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 32152

Ankur Singh v. State of Haryana, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 31987

Anshu v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 31970

Anuradha Sharma v. Gurmukh Dass, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 32146
Arpan Tyagi v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 32060

Arvind Seth v. State of Punjab, (Ashwani Kumar Mishra, Acting C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 31937

Atul Saha v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 31989

Authum Investment & Infrastructure Ltd. v. Chief Judicial Magistrate, (Jasgurpreet Singh Puri and
Pravindra Singh Chauhan, JJ.), 2026 SCC OnLine P&H 32114

Avtar Singh v. Union of India, (Namit Kumar, J.), 2026 SCC OnLine P&H 32111
Bahadar Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32053

Bajinder Singh v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H
31960

Bala Devi v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 32139
Balbir Kaur v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 31963
Balbir Kumar v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 32036
Balbir Singh v. State of Haryana, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32102
Baldev Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32098
Baljinder Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32107
Balwant Singh v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32024
Bhawna v. State of Punjab, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 32074
Bhupender Pal v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32033
Bhupinder v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32001
Bohti Devi v. State of Haryana, (Pankaj Jain, J.), 2026 SCC OnLine P&H 32109

Brij Kishore Goel v. Union of India, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 32115
Charanjeet Singh v. Ranbir Singh, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 31957
Chatar Singh v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32009

Chhinda Ram v. Authority Under the Minimum Wages Act, (Kirti Singh, J.), 2026 SCC OnLine P&H
32104

Chhinder Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32004
Dal Jit Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 32029
Dalbir Singh v. State of Punjab, (Ravinder Malik, J.), 2026 SCC OnLine P&H 32062

Devender Singh v. State of Haryana, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 32148

Dilbagh Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32027

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967540

-53 -

Dileep Yadav v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 31986
Dinesh Kumar v. State of Haryana, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 32082

ESI Corpn. v. Ld Additional Chief Judicial Magistrate Cum Civil Judge, (Kirti Singh, J.), 2026 SCC
OnLine P&H 32116

Gurbax Singh v. State of Punjab, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 31961
Gurinder Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32122
Gurkirat Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31996

Gurlal Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32052
Gurmail Singh Jossan v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32018
Gurmeet Kaur v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 31997
Gurmeet Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32124
Gurnam Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32097
Gurvinder Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 32806
Hardeep Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31981

Hardev Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31985

Hari Ram v. Harwinder Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 32141

Harjinder Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32135
Harjit Singh v. State of Punjab, (Deepak Manchanda, J.), 2026 SCC OnLine P&H 32063
Harmandeepak Singh Sodhi v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 31990
Harpal Singh v. Jagdip Singh, (Vikas Suri, J.), 2026 SCC OnLine P&H 31940

Harpreet Kaur v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32010

Harpreet Kaur v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32130
Harpreet Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32016
Harpreet Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32000
Haryana Agro Food v. Hafed Kaithal, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 31979

Hdfc Bank Ltd. v. State of Haryana, (Jasgurpreet Singh Puri and Pravindra Singh Chauhan, JJ.),
2026 SCC OnLine P&H 32112

Hem Lata v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 32134

Hero Metal Cast Engineers v. State of Haryana, (Ashwani Kumar Mishra, C.J. and Rohit Kapoor,
C.J.), 2026 SCC OnLine P&H 32128

Huawei Telecommunications (India) Co. (P) Ltd. v. Joint Commr. of State Tax (Appeals)-Cum-
Appellate Authority, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026 SCC OnLine
P&H 32106

Imran v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31971

Inderjeet v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32041

Inderjit Kaur v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 32006

Inderjit Singh Bagga v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32096
Indian Oil Corpn. Ltd. v. Amit Ahuja, (Vikas Suri, J.), 2026 SCC OnLine P&H 31944

Jagjot Singh & Sons v. Jai Pal Rathee, (Alok Jain, J.), 2026 SCC OnLine P&H 31956

Jagsir Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32056

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967568

-54 -

Jaskaran v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 32069

Jaswant Singh v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 32092
Jaswinder Kaur v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31975

Jhunir Bus Service Regd. v. State of Punjab, (Kirti Singh, J.), 2026 SCC OnLine P&H 32085
Jitesh Kumar v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 32047
Joni v. State of Punjab, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 32066

Jora Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31978

Jugraj Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32035

Kailash Chand Saini v. State of Punjab, (Rajesh Bhardwaj and Puja Chopra, JJ.), 2026 SCC OnLine
P&H 31949

Kaka Kumar v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31976
Kamal Jeet Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32013

Kamaldeep Kaur v. State of Punjab, (Harsimran Singh Sethi and Minderjeet Yadav, 1J.), 2026 SCC
OnLine P&H 32110

Kamla Devi v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 32132
Karan Singh v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 32061
Karan Uppal v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 31999
Kashish v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32077
Kashmira Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32003

Kendriya Vihar Apartment Owners Welfare Assn. v. Presiding Officer, (Kirti Singh, J.), 2026 SCC
OnLine P&H 32088

Khushi Ram v. State of Haryana, (Anoop Chitkara and Harmeet Singh Deol, JJ.), 2026 SCC OnLine
P&H 32081

Kogta Financial (India) Ltd. v. Chief Judicial Magistrate, (Jasgurpreet Singh Puri and Pravindra
Singh Chauhan, JJ.), 2026 SCC OnLine P&H 32117

Kotak Mahindra Prime Ltd. v. State of Punjab, (Jasgurpreet Singh Puri and Pravindra Singh
Chauhan, JJ.), 2026 SCC OnLine P&H 32113

Kuldeep Singh v. State of Haryana, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 31938
Kuldeep Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 31983
Kuldeep Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31974
Kuljeet Singh v. State of Punjab, (Anil Kshetarpal, J.), 2023 SCC OnLine P&H 7439

Kulvir Singh v. State of Punjab, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 31939

Kulwant Singh v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32031

Kulwinder Kaur v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31977
Kulwinder Singh v. State of Punjab, (Ramesh Chander Dimri, J.), 2026 SCC OnLine P&H 32038
Lakhwinder Kaur v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32100

Liberty General Insurance Co. Ltd. v. Krishna Singh Kulbir, (Deepak Gupta, J.), 2026 SCC OnLine
P&H 32144

Lovejeet Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 31982
Lovepreet v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 31954

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967473

-55 -

Madan Lal v. Ramesh Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 31945
Maghar Puriv. State of Punjab, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 32040
Mahavir Singh v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 31950

Mahender Singh Yadav v. Om Parkash, (M.S. Chauhan, President and B.S. Walia, Member), 2026
SCC OnLine P&H 32156

Manbhari Deviv. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 32068
Mandeep Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 31969
Mandeep Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 31958
Mangal Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 32025
Manish Jain v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32032
Manpreet Handa v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32126
Meena Devi v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 32153
Mohan Lal v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 32099
Mohan Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 32138
Mukesh Kumar v. Presiding Officer, (Kirti Singh, J.), 2026 SCC OnLine P&H 32086
Muskan v. CIT, (Manisha Batra, J.), 2026 SCC OnLine P&H 32075

N.K. Rana (Dr.) v. State of Haryana, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 32151

Nar Singh v. Presiding Officer, (Kirti Singh, J.), 2026 SCC OnLine P&H 32119
Naresh Kumar Garg v. Jasdeep Kaur Chadha, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 31980

Naresh Kumar v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H
32121

Neeki v. Lalit, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32159

Neelam Rani v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 31962

Neha Devi v. Suraj Mittal, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32161

Nikita v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 31993

Nimmo v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 31964

Nirmala Devi v. State of Haryana, (Kirti Singh, J.), 2026 SCC OnLine P&H 32084

Palak v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32070

Paramjeet Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32095
Paramjit Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 31948
Parminder Kaur Saini v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 31991
Parneet Kaur v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 32076

Parveen Kumar v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 32017

Parveen Kumar v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32091
Parvendra Kumar Tomar v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32045
Pawan Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 32137
Phulle v. State of Haryana, (Deepak Manchanda, J.), 2026 SCC OnLine P&H 32064

Pooja Kumari v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 32125
Poonam Verma v. Kulwant Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 32145

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967635

-56 -

Prabhdeep Singh v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 32059
Prince v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 32014
Punam Gupta v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 32131

Punjab Housing Development Board v. Mohinder Pal, (Harkesh Manuja, J.), 2026 SCC OnLine
P&H 32157

Raghubir Singh v. Basant Garg, (Harsh Bunger, J.), 2026 SCC OnLine P&H 31943

Rahul Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32044

Raj Kumar Mahajan v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32026
Raja Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 32073

Rajan Batra v. Gurpreet Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 31947

Rajan v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32094

Rajani Bai v. Krishan, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32166

Rajat Kumar v. Gurinder Kaur, (Harsh Bunger, J.), 2026 SCC OnLine P&H 31946

Rajesh v. State of Haryana, (Deepak Manchanda, J.), 2026 SCC OnLine P&H 31953

Rajesh v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 31952

Raji v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 31998

Rajinder Singh v. State of Punjab, (Ravinder Malik, J.), 2026 SCC OnLine P&H 32065
Rajinder Yadav v. Jitender Singh, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32147
Rajinderpal Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32071
Raju Masih v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32057

Ram Parkash v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32005

Ram Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32043

Ramesh Chand Thakur v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 31992
Ramna Kumari v. Kavi Raj, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32167

Rana Partap Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 32108
Ranjit Singh v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 32136

Ratni v. Chandan Saini, (Deepak Gupta, J.), 2026 SCC OnLine P&H 32142

Raveena v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32020

Ravi Dewan v. Boss Computers (P) Ltd., (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 31984

Ravi v. State of Haryana, (Anoop Chitkara and Harmeet Singh Deol, JJ.), 2026 SCC OnLine P&H
32080

Rekha Yadav v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H
32127

Rekha v. Union of India, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32143

Renu v. Shashikant Singhal, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32164
Rijwana v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 32140
Rinku v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32058

Rohit Kumar v. State of Haryana, (Pankaj Jain, J.), 2026 SCC OnLine P&H 32105
Rohit v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 32023

Rup Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 31951

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967471

-57 -

Rupinder Kaur v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 32048
Sandeep Kumar v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 32028

Sandeep Singh v. State of Haryana, (Ramesh Chander Dimri, J.), 2026 SCC OnLine P&H 32054
Sapna Jain v. Hardik Jain, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32162

Sarjit Singh v. State of Haryana, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 31941

Saroj v. State of Haryana, (Pankaj Jain, J.), 2026 SCC OnLine P&H 32089

Satvender Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 31965
Savinder Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 31966
Secretary Pseb Patiala v. Dharam Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32155
Seema Devi v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 31967

Sh Alika Wadhwa v. Ut Chandigarh, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32011
Shainki v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 32072

Shiv Narayan v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 31973

Shubham Chopra v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 32034
Shubham Kaushal v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32015
Shyam v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 32039

Simranjit Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32050
Singla Traders v. State of Haryana, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 32090
Sohan Singh Chahal v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 32133
Somveer v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 32067

Sonam Rani v. Naresh Kumar, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32165

State Level School for Teacher Education (Regd. Society) v. Anil Kumar, (Harsimran Singh Sethi
and Minderjeet Yadav, JJ.), 2026 SCC OnLine P&H 32150

State of Punjab v. Amandeep Singh, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 32149

Subhash Chander Garg (Dr.) v. Sumit Kumar, (H.S. Grewal, J.), 2026 SCC OnLine P&H 31994

Sudesh v. Uttar Haryana Bijali Vitran Nigam Ltd., (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H
32120

Sukhbir Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 31988
Sukhdeep Singh v. Poonam Preet Kaur, (Harsh Bunger, J.), 2026 SCC OnLine P&H 31942
Sukhpal Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32030
Sukhwinder Kaur v. Hardeep Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32158
Sunder v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 32002

Sunny Kumar v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32078

Suresh Kumar v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H
32129

Tamanna v. Sahib Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32160
Tejpal v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 32055

Tilda Riceland (P) Ltd. v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rajesh Gaur, J.),
2026 SCC OnLine P&H 32168

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967656

-58 -

Tulsi v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 31972
Twinkle v. Ankush Goyal, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 32163

Union of India v. Narender Kumar, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine
P&H 24586

Union of India v. Sep Hakam Singh, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 32123

Union of India v. Sepoy Onkar Singh, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026
SCC OnLine P&H 32087

Usha Saini v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H 32093
Vaibhav Saini v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32079

Vaibhav Sharma v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 32008
Varinder Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 32049

Ved Parkash v. Shankari Devi, (Amarinder Singh Grewal, J.), 2026 SCC OnLine P&H 32154
Vijay Kumar Gupta v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 32022

Vijay Shah v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 32037

Vikrant Sharma v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 31955

Rajasthan High Court
Jhabra Ram v. State of Rajasthan, (Praveer Bhatnagar, J.), 2026 SCC OnLine Raj 8375
Mohani Devi v. State of Rajasthan, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8374
State of Rajasthan v. Hariyali Rural Ventures Ltd., (Anand Sharma, J.), 2026 SCC OnLine Raj 8373

Superb Infotech (P) Ltd. v. CIT, (Sanjeev Prakash Sharma, Actg. C.J. and Sangeeta Sharma, J.),
2026 SCC OnLine Raj 5070

Telangana High Court

CIT v. Sanofi Healthcare India (P) Ltd., (Alok Aradhe, C.J. and J. Sreenivas Rao, J.), 2024 SCC
OnLine TS 4668

X54v. Y51, (K. Lakshman and K. Sujana, JJ.), 2026 SCC OnLine TS 15120

Uttaranchal High Court
Anurag Dobhal v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3109
Digpal Singh Barhtwal v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3118

Gayatri Constractors v. State of Uttarakhand, (Manoj Kumar Tiwari, Acting C.J. and Subhash
Upadhyay, J.), 2026 SCC OnLine Utt 3124

Harendra Singh Negi v. State of Uttarakhand, (Manoj Kumar Tiwari, Acting C.J. and Subhash
Upadhyay, J.), 2026 SCC OnLine Utt 3123

Harjaap Singh v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3110
Jassi v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3114

Kamil Hasan v. State of Uttarakhand, (Manoj Kumar Tiwari, Acting C.J. and Subhash Upadhyay, J.),
2026 SCC OnLine Utt 3120

Kranta Nath v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3107

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003800206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003715139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003715139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972153

-59 -

Mohd. Najim v. Chandra Singh, (Ravindra Maithani, J.), 2026 SCC OnLine Utt 3131

Nirmal Singh v. SBI, (Manoj Kumar Tiwari, Acting C.J. and Subhash Upadhyay, J.), 2026 SCC
OnLine Utt 3128

Preetam Singh Negi v. Bishna Negi, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3119
Rajesh Dhami v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3117

Ram Vilas Yadav v. Union of India, (Manoj Kumar Tiwari, Acting C.J. and Subhash Upadhyay, J.),
2026 SCC OnLine Utt 3129

Sajida v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3122
Sameer v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3111
Sameer v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3112
Sameer v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3113
Seeta Ram v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3108

Sheeshpal Singh v. State of Uttarakhand, (Ravindra Maithani and Siddhartha Sah, JJ.), 2026 SCC
OnLine Utt 3115

Shruti Sharma v. Bhaskar Tiwari, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3116

Sunita v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3121

Teena Karanwal v. Sudhir Kumar Karanwal, (Ravindra Maithani, J.), 2026 SCC OnLine Utt 3125
Teena Karanwal v. Sudhir Kumar Karanwal, (Ravindra Maithani, J.), 2026 SCC OnLine Utt 3126
Teena Karanwal v. Sudhir Kumar Karanwal, (Ravindra Maithani, J.), 2026 SCC OnLine Utt 3127

Ujjwal (P) Industrial Training Institute v. Union of India, (Pankaj Purohit, J.), 2026 SCC OnLine
Utt 3130

National Company Law Tribunal

Aditya Construction v. Abir Infrastructure (P) Ltd., (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6440

Administrator of the Specified Undertaking v. Usha India Ltd., (Praveen Gupta, Member (Judicial)
and Ashish Verma, Member (Technical)), 2026 SCC OnLine NCLT 6453

Andhra Bank v. Krishna Knitwear Technology Ltd., (Shammi Khan, Member (Judicial) and Sanjeev
Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6469

Anjali Capfin (P) Ltd. v. Primuss Pipes & Tubes Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6458

Antriksh Buildwell (P) Ltd. v. Registrar of Companies, (Jyotsna Sharma, Member (Judicial) and
Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6439

Arunodaya Realtors (P) Ltd. v. Registrar of Companies, (Jyotsna Sharma, Member (Judicial) and
Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6438

Ashvanee Kumar Singh v. Hemant Desai, (Chitra Hankare, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6445

B-Solutions Management Consultants v. WSH (P) Ltd., (Shammi Khan, Member (Judicial) and
Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6470

Canara Bank v. A Subhashini, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam,
Member (Technical)), 2026 SCC OnLine NCLT 6428

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003972176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971725

-60 -

Canara Bank v. Vivek Gupta, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member
(Technical)), 2026 SCC OnLine NCLT 6457

Central Bank of India Ltd. v. Sri Ananda Lakshmi Narasimha Industries India (P) Ltd., (Kishore
Vemulapalli, Member (Judicial) and Umesh Kumar Shukla, Member (Technical)), 2026 SCC
OnLine NCLT 6462

Central Bank of India v. Kandarp Hotels (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6451

Central Bank of India v. Sandeep Singh Madhok, (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6426

CIT v. Registrar of Companies, (Mahendra Khandelwal, Member (Judicial) and Atul Chaturvedi,
Member (Technical)), 2026 SCC OnLine NCLT 6436

City Union Bank Ltd. v. Bhavanam Spinning Mills (P) Ltd., (Kishore Vemulapalli, Member (Judicial)
and Umesh Kumar Shukla, Member (Technical)), 2026 SCC OnLine NCLT 6461

Dr. Agarwal's Eye Hospital Ltd., In re, (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 6432

Gautam Mullick v. Grand Venezia Commercial Towers (P) Ltd., (Ashok Kumar Bhardwaj, Member
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6443

Gautam Mullick v. Grand Venezia Commercial Towers (P) Ltd., (Ashok Kumar Bhardwaj, Member
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6444

H. Jasvantrai Engineering (P) Ltd. v. Era Realtors (P) Ltd., (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 6463

Haryana City Gas (KCE) (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member (Judicial)
and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6435

Hasit Suri v. Ashok Taneja, (Shishir Agarwal, Member (Technical) and K. Biswal, Member
(Judicial)), 2026 SCC OnLine NCLT 6471

Indian Bank v. Raman Agarwal, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member
(Technical)), 2026 SCC OnLine NCLT 6456

K V Capital v. Amar Prakaash Developers (P) Ltd., (Sanjiv Jain, Member (Judicial) and
Venkataraman Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 6430

Khard Enterprises v. Ramnath Developers (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6454

Kotak Mahindra Bank Ltd. v. Ashish Aggarwal, (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6459

Legacy Foods (P) Ltd., In re, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member
(Technical)), 2026 SCC OnLine NCLT 6447

Meghaaarika International (P) Ltd. v. Emperor Foodex Ltd., (Jyoti Kumar Tripati, Member (Judicial)
and Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 6473

MKP Farms (P) Ltd., In re, (Ashok Kumar Bhardwaj, Member (Judicial) and Atul Chaturvedi,
Member (Technical)), 2026 SCC OnLine NCLT 6464

MLL Express Services (P) Ltd. v. Prince Corpn. (P) Ltd., (Nilesh Sharma, Member (Judicial) and
Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 6431

Mohd. Rehan v. Rebber Food Indutries (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6468

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971765

-61 -

Oilmax Energy (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao Kochey,
Member (Judicial)), 2026 SCC OnLine NCLT 6446

Omkara Assets Reconstruction (P) Ltd. v. Deem Distributors (P) Ltd., (Rajeev Bhardwaj, Member
(Judicial) and Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 6424

OXYZO Financial Services Ltd. v. Kamco Chew Food (P) Ltd., (Brajendra Mani Tripathi, Member
(Judicial) and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 6475

Prasanta Dutta v. Registrar of Companies-1, (Bidisha Banerjee, Member (Judicial) and Rekha
Kantilal Shah, Member (Technical)), 2026 SCC OnLine NCLT 6465

Rachit Agarwal v. Madhusudan Motors (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6467

Rajeev Diwakar v. SBI, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta,
Member (Technical)), 2026 SCC OnLine NCLT 6474

RL Services (P) Ltd. v. Bio Veda Farmacy (P) Ltd., (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6427

SBI v. Deepak Cables (India) Ltd., (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna
Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6452

SBI v. Kanchan Sanjay Rai, (Chitra Hankare, Member (Judicial) and Dr Velamur G. Venkata
Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6433

SBI v. Naresh Dhingra, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena Sinha
Puri, Member (Technical)), 2026 SCC OnLine NCLT 6448

SBI v. Padmasree, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy, Member
(Technical)), 2026 SCC OnLine NCLT 6429

SBIv. Palka Dhingra, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena Sinha
Puri, Member (Technical)), 2026 SCC OnLine NCLT 6449

SBIv. Pangea Fabrics India (P) Ltd., (Rajeev Bhardwaj, Member (Judicial) and Sanjay Puri, Member
(Technical)), 2026 SCC OnLine NCLT 6441

SBI v. Pinki Dhingra, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena Sinha
Puri, Member (Technical)), 2026 SCC OnLine NCLT 6450

SBI v. Sanjay Baleshwar Rai, (Chitra Hankare, Member (Judicial) and Dr Velamur G. Venkata
Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6434

SBI v. Suryajyoti Infotech Ltd., (Rajeev Bhardwaj, Member (Judicial) and Sanjay Puri, Member
(Technical)), 2026 SCC OnLine NCLT 6442

Shriram Finance Ltd. v. Karthik Travels (P) Ltd., (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 6472

Sonia Rani v. KST Infrastructure Ltd., (Manni Sankariah Shanmuga Sundaram, Member (Judicial)
and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6425

Srei Equipment Finance Ltd. v. Vijay Mining & Infra Corpn. (P) Ltd., (Kishore Vemulapalli, Member
(Judicial) and Umesh Kumar Shukla, Member (Technical)), 2026 SCC OnLine NCLT 6476

Sundrop Buildwell (P) Ltd. v. Registrar of Companies, (Jyotsna Sharma, Member (Judicial) and
Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6437

Union of India v. Surana Industries Ltd., (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 6477

Uniton Infra (P) Ltd. v. Shapoorji Pallonji & Co. (P) Ltd., (Ashish Kalia, Member (Judicial) and
Banwari Lal Meena, Member (Technical)), 2026 SCC OnLine NCLT 6455

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971752

-62 -

Utsav Securities (P) Ltd. v. Angel Promoters (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial)
and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6460

Vishal Anand v. Registrar of Companies, (Bidisha Banerjee, Member (Judicial) and Rekha Kantilal
Shah, Member (Technical)), 2026 SCC OnLine NCLT 6466

National Company Law Appellate Tribunal

Aarti Singal v. SBI, (Ashok Bhushan (Chairperson), Barun Mitra Member (Technical) and Arun
Baroka Member (Technical), JJ.), 2025 SCC OnLine NCLAT 2512

United States Court of Appeals

Percipient A, Inc. v. United States, CACI, Inc.-Federal, (Taranto, Clevenger and Stoll, Circuit
Judges), 2024 SCC OnLine US CA FC 2

Central Notifications
Ministry of Shipping [Noti. No. G.S.R. 823(E)]
Reserve Bank of India [RBI/2026-27/301]
Reserve Bank of India [RBI/2026-27/302]
Reserve Bank of India [RBI/2026-27/303]

Ministry of Finance [Notification No. 5/2026-Central Tax [Central Goods and Services Tax
(Amendment) Rules, 2026]]

Ministry of External Affairs [Noti. No. G.S.R. 563(E) [Passports (Amendment) Rules, 1977]]
Ministry of External Affairs [Noti. No. G.S.R. 353(E) [Passports (Amendment) Rules, 1978]]
Ministry of External Affairs [Noti. No. G.S.R. 246(E) [Passports (Fourth Amendment) Rules, 1979]]

Ministry of External Affairs [Noti. No. G.S.R. 528(E) [Passports (Eleventh Amendment) Rules,
1979]]

Ministry of External Affairs [Noti. No. G.S.R. 50(E)]

Ministry of External Affairs [Noti. No. G.S.R. 1155(E) [Passports (Second Amendment) Rules,
1988]]

Ministry of External Affairs [Noti. No. G.S.R. 622(E) [Passport (1st Amendment) Rules, 1990]]
Ministry of External Affairs [Noti. No. G.S.R. 684(E) [Passport (2nd Amendment) Rules, 1992]]
Ministry of External Affairs [Noti. No. G.S.R. 485 (E) [Passport (Amendment) Rules, 1993]]
Ministry of External Affairs [Noti. No. G.S.R. 833(E) [Passport (Amendment) Rules, 1994]]
Ministry of External Affairs [Noti. No. G.S.R. 491(E) [Passport (Amendment) Rules, 1997]]
Ministry of External Affairs [Noti. No. G.S.R. 473(E) [Passport (Amendment) Rules, 2000]]
Ministry of External Affairs [Noti. No. G.S.R. 584(E)]

Ministry of External Affairs [Noti. No. G.S.R. 632(E)]

Ministry of External Affairs [Noti. No. G.S.R. 527(E) [Passport (Amendment) Rules, 2001]]
Ministry of External Affairs [Noti. No. G.S.R. 817(E) [Passport (Third Amendment) Rules, 2001]]
Ministry of External Affairs [Noti. No. G.S.R. 879(E) [Passport (Second Amendment) Rules, 2001]]
Ministry of External Affairs [Noti. No. G.S.R. 417(E)]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003971763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003973415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003961399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003964466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003961547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003961548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003961549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003961550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003961551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965441

Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.

Processing) Rules, 2017]]

Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.
Ministry of External Affairs [Noti.

No

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
. G.S.R. 235(E)]
No.
No.

-63 -

G.S.R. 429(E) [Passports (Amendment) Rules, 2003]]
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G.S.R. 633(E) [Passports (Amendment) Rules, 2011]]
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Central Board of Direct Taxes [Noti. No. S.O. 5694(E)]
Ministry of Finance [32/2026-Cust]
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Ministry of Culture [Noti. No. G.S.R. 171 [Anthropological Survey of India (Cultural Anthropology
Division), Group 'A' Posts Recruitment Rules, 2026]]

Ministry of Culture [Noti. No. G.S.R. 172 [Ministry of Culture, Anthropological Survey of India,
Linguist, Group 'A' Post Recruitment Rules, 2026]]

Ministry of Defence [Noti. No. S.R.O. 30 [Ministry of Defence, Defence Research and Development
Organisation, Store Assistant 'B' and Store Assistant 'A' (Group 'C' Posts), Recruitment
(Amendment) Rules, 2026]]

Ministry of Defence [Noti. No. S.R.O. 31 [Ministry of Defence, Defence Research and Development
Organisation, Administrative Assistant 'B' and Administrative Assistant 'A' (Group 'C' Posts),
Recruitment (Amendment) Rules, 2026]]

Ministry of External Affairs [Noti. No. S.O. 5703(E) [Prevention and Suppression of Terrorism
(Implementation of Security Council Resolutions) 5th Amendment Order, 2026]]

Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. G.S.R. 876(E) [Veterinary Council
of India (Procedure for Recognition and De-recognition of Veterinary Colleges and Veterinary
Qualifications) Rules, 2026]]

Ministry of Health and Family Welfare [Noti. No. A.12032/1/2026-Estt/RIPANS/172 [Regional
Institute of Paramedical and Nursing Sciences, Aizawl, Mizoram, Group B and C posts
Recruitment Rules, 2026]]

Ministry of Health and Family Welfare [F. No. RCD-09002/3/2026-Regulatory-FSSAI [Food Safety
and Standards (Foods for Infant Nutrition) Amendment Regulations, 2026]]

Ministry of Health and Family Welfare [F. No. SS-TOSP02(NOTI)/1/2025-Standard-FSSAI [Food
Safety and Standards (Contaminants, Toxins and Residues) Amendment Regulations, 2026]]
Ministry of Home Affairs [Noti. No. G.S.R. 163 [Ministry of Home Affairs, Sardar Vallabhbhai Patel

National Police Academy, Junior Projectionist, (Group 'C' Post) Recruitment Rules, 2026]]

Ministry of Home Affairs [Noti. No. G.S.R. 164 [Ministry of Health and Family Welfare, All India
Institute of Physical Medicine and Rehabilitation, Mumbai, Assistant Director (Official
Language), Group 'A' Post, Recruitment Rules, 2026]]

Ministry of Home Affairs [Noti. No. G.S.R. 166 [Ministry of Culture, Anthropological Survey of
India, Research Associate (Cultural Anthropologist Division), Group 'B' Post, Recruitment Rules,
2026]]

Ministry of Home Affairs [Noti. No. G.S.R. 167 [Ministry of Home Affairs, NCB, Superintendent
(Cyber), Group 'B' Post, Recruitment Rules, 2026]]

Ministry of Home Affairs [Noti. No. G.S.R. 168 [Sashastra Seema Bal Combatised Veterinary Cadre
(Group 'A' Posts), Recruitment Rules, 2026]]

Ministry of Home Affairs [Noti. No. G.S.R. 169 [Ministry of Home Affairs, NCB, Public Prosecutor,
Group 'A' Post, Recruitment Rules, 2026]]

Ministry of Home Affairs [Noti. No. G.S.R. 170 [Ministry of Home Affairs, NCB, Senior Public
Prosecutor, Group 'A' Post, Recruitment Rules, 2026]]

Ministry of Labour [Noti. No. HRD/22/2016/RR/OL-VOL-III(Pt.)-Part(2) [Employees' Provident
Fund Organisation, Assistant Director (Official Language), Recruitment Rules, 2026]]

Ministry of Labour [Noti. No. HRD/56/2016/RR/CommissionerCadre [Employees' Provident Fund
Organisation, Assistant Provident Fund Commissioner Recruitment Rules, 2026]]

Ministry of Labour [Noti. No. HRD-1/6/2024/RR/HeadQuartersCadre.-Part(1) [Employees' Provident
Fund Organisation, Section Officer, Recruitment Rules, 2026]]
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Ministry of Labour [Noti. No. HRD-1/6/2024/RR/Head Quarters Cadre [Employees' Provident Fund
Organisation, Junior Secretariat Assistant, Recruitment Rules, 2026]]

Ministry of Mines [Noti. No. G.S.R. 898(E) [Mineral (Auction) 3rd Amendment Rules, 2026]]

Ministry of Petroleum and Natural Gas [Noti. No. PNGRB/Fin/8-OC (2)/2018 (E-3270) [PNGRB
(Levy of Fee and Other Charges) Amendment Regulations, 2026]]

Ministry of Shipping [Noti. No. G.S.R. 884(E) [Coastal Shipping (Licencing of Foreign Flag Vessels)
Rules, 2026]]

Ministry of Tourism [Noti. No. G.S.R. 165 [Ministry of Tourism, India Tourism offices, Upper
Division Clerk (Group 'C' post), Recruitment Rules, 2026]]
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